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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH AT PUNE
ORIGINAL APPLICATION NO.96 OF 2022

In the matter between

Sachin Mahdavrao Sonawane \\ -.-Applicant

Versus

AFFIDAVIT IN REPLY ON BEHALF OF RESPONDENT NO.5

The Respondent No.5, the National Highways Authority of India is a
body corporate constituted by an Act of the Parlia{ment, being
National Highways Authority of India Act, 1988, an Act to provide for
the constitution of an authority for the development, maintenance
and management of National Highways and for matters connected
therewith incidental thereto. The development and maintenance of
National Highways is fully financed by the Central Government as
this function comes within Entry 23 of Union list of VIIth Schedule
to the Constitution. The main functions of the authority would be to
develop and maintain National Highways whose management is
vested in the Central Government and the Central Government will
provide funds to the Authority for the discharge of its function. The
Authority will be responsible for the development, maintenance and
management of National Highways which are vested in it by the
Central Government. For the purpose of management of highways,

the authority will regulate and control plying of vehicles on the
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K.M.510.000 to K.M 650.794(design length 140.794 km.) o
Bharatmala Pariyojna to one J.M Mhatre Infra Pvt. Ltd. (Respondent S
No.1).

. At the outset it is respectfully submitted that all averments,
contentions, statements and /or allegations made by the Applicant in
the Original Application against the Respondent No.5 are denied and
shall not be deemed to have been accepted and /or admitted for want

of express traverse.

. It is submitted that, the averments made against the Respondent
No.5 by the Applicant are totally baseless, illogical, devoid of any
substance, imaginary, illegal, improper as the Same is premature and

therefore not maintainable in law and on facts.

. The Respondent No.5 submits that the Applicant has moved thijs
present application only with g motive to subvert developmental
activities being carried on behalf of Respondent No.5 by Respondent

No.1 under the aegis of the National Highways Act,1956.

. The Respondent No.5 submits that it has duly complied with the

norms and rules for al] the procedures falling under the Environment
Protection Act, 1986,

- The Respondent No.5 also submits that there is no specific averment
against this Respondent and no such relief is sought against this
Respondent by the Applicant in his Application and hence the
application should be rejected qua this Respondent,
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7. The Respondent No.S shall deal with the parawise averments made

by the Applicant as under:

8. With reference to para 1 and para 2 the Respondent no.5 submits

that the same are matter of facts and hence need no reply.

9. With reference to paragraph no.3 the Respondent No.5 submits that
it is an admitted fact that the competent authority i.e Tehsildar of
Dhule on 03.01.2022 has passed an order which granted temporary
permissions of excavating 500 brass of minor minerals from the said

“Nakane lake”.

10. Further, the Respondent No.5 submits that the said excavations had
taken place in complete accordance with the Government norms and
regulations. With reference to the Contract between the Respondent
No.5 and Respondent No.1 and in accordance with Clause 4, more
specifically Clause 4.1 (i) and (vii) of the same which states the
Obligations of the Contractor viz. Respondent No.1l, wherein it
specifically states that the Contractor shall obtain the necessary
permissions/ applicable permits for borrow earth, extraction of
boulders from quarry from Village Panchayat and State Government
as applicable. Accordingly, the Contractor i.e Respond(;nt No.1 had
informed the Respondent No.5 vide letter dated 20.12.2022 that
necessary permission from the competent authority in this case the
District Collector office has been obtained for extracting 17000 cubic
meters of earth / Murrum from Gut No.62/1 & 37 located in Nakane
Lake for the period from 03.09.2021 to 02.08.2022. The murrum
has been extracted as per the terms and conditions mentioned in the
approval letter issued by the District Collector office. A copy of the
letter dated 20.12.2022 has been marked and annexed as Exhibit-

WA.
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The Respondent No.5 further submits that it had awarded the said
Contract to Respondent No.1 complying with all the legal procedures.
This Respondent submits that since the relationship between the
Respondent No.5 and Respondent Nol was that of an Principal
Employer and that of a Contractor respectively, The answering
Respondent had only a supervisory duty towards the Respondent
No.1. Acting as per the same the answering Respondent had called
upon the Respondent No.1 seeking clarifications in respect of the
allegations made by the applicant and the conclusions drawn in the
interim report of the committee appointed by this Hon’ble Tribunal.
In reply thereto the Respondent No.l vide letter dated 09.01.2023
had clarified to this Respondent in regards of the allegations made
by the Applicant.The Respondent No.l in his letter has outrightly
denied that there was any hill cutting taken place by him or any of
his associates. The Respondent No.1 has further stated that it had
acquired necessary permission for extracting murum from gat
no.62/1 of Nakane Lake and had paid a royalty for excavating 18,000
brass of murum, only after the requisite permission viz.NOC from the
Irrigation Department, Dhule. It has also been stated in the said
letter that the Respondent No.1 has subsequently taken steps for
acquiring necessary permissions to excavate additional 15000 brass
of murum. It has also been stated that the Respondent No.1 has
made an advance payment of Rs.9,00,000/- towards the District
Mining Fund (DMF) for the same. The Respondent No.1 in his reply
has clearly stated that the excavation done by him was only limited
to the Nakahane Lake which was the demarcated area allowed for

excavation. A copy of the letter dated 09.01.2023 has been annexed
and marked as Exhibit- B.

. With reference to paragraph No.4 & 5 The Respondent No.5 states
that Ministry of Road Transport & Highways (MoRTH) has issued
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Guidelines dated 31.08.2017 for Digging of ponds/ Nalas/Water
Bodies / Rivers and utilization of soil thereof for National Highway
Projects in road embankments. Subsequently, the Govt of

j/laharashtra has issued Government decision, dated 29.11.2017 on

the basis of MoRTH Guidelines dated 31.08.2017 for projects of

water conservation in the drought - affected areas of the Country. A
copy of the MoRTH Guidelines dated 31.08.2017 and the
Government of Maharashtra decision dated 29.1 1.2017 are marked

and annexed and Exhibit -C & Exhibit- D respectively.

With reference to paragraph no.6 the Respondent states that the
Contractor i.e Respondent No.1 had duly informed the Respondent
No.5 that that the permission for extracting murum from gut no 37
and 62/ 1 located in Nakane Lake has been obtained from Competent
Authority i.e Govt. of Maharashtra since 03.09.2021 up to
02.08.2022 as per the details mentioned in the letter dated
20.12.2022 addressed by the Contractor confirming with the terms
and conditions mentioned in the approval letters. The copy of the
letter dated 20.12.2022 is annexed and marked as Exhibit-E to the
said reply.

The Respondent No.5 states that it is a well admitted fact and stated
in MoRTH Guidelines dated 31.08.2017 & Govt. of Maharashtra,
Decision dated 29.11.2012 that the main purpose of the excavating
the said water bodies was to increase the storage capacity. Therefore,
the Respondent No.5 states that the baseless allegation of the
Respondents profiting should not be entertained by this Hon’ble
Tribunal and the Applicant is put to strict proof in order to prove the

illegal advantages taken by the Respondents.

With reference to paragraph no.7 the Respondent No.5 states that
the Contractor, i.e. the Respondent No.l1 had informed the

©
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Respondent No.5 vide letter dated 20. 12.2022 that only the approved
quantity of (17000 cu.m ) murum from the specifically designated
area within the Nakane Lake demarcated by the Authority has been
extracted. A copy of the letter dated 20.12.2022 has been annexed
and marked as Exhibit-F.

The allegation of the Applicant regarding the alleged illegal act is
baseless as the Contractor i.e Respondent No.1 who was carrying out
the said activities has cited necessary documents and permissions in
regards to the extraction of the licensed quantities of the excavated

murum.

In reply to paragraph no.8 the Respondent No.5 states that the
details of royalty paid by the contractor are mentioned in the letter
dated 20.12.2022. The Respondent states that the Royalty is paid in
the nature of a “fee” to the Government at various times and stages
which is completely legal and vehemently denies the bogus allegation
of the Applicant that royalty is evidence of an illegal activity and puts
the Applicant to strict proof thereof.

The Respondent No.5 relies on the provisions in the Bombay Miner
Mineral Extraction Rules, 1955 and the Maharashtra Land Revenue
Code, 1966 to justify his claims and prove his case. The Respondent
states that the Contractor i.e Respondent No.l has’ legally paid
royalty fee of Rs.600/-per brass and in totality paid Rs.3,00,000/-
for a quantity of 500 Brass. The Contractor has also paid and
application fee of Rs.500/- as well as rent fee for renting space of
Rs.100/- which overall amounts to Rs.3,30,600/- vide GRASS
Challan portal. Therefore, the baseless allegation of the Applicant
that the amount paid in royalty is a sign of illegal activity is futile as

the amounts are legally paid through the Government payment
receipt portal.
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‘ \The Respondent No.5 states that the Applicant is purposefully
misguiding the Hon’ble Tribunal and is unaware of actual facts and
circumstances which is ultimately affecting the development and

progress of our country. Therefore, the Respondent No.5 humbly

submits that the baseless and frivolous allegation of the Applicant
need not be entertained. The copies of the challans and receipts have

been annexed and marked as Exhibit-G.

19. In reply to para 9, 10 & 11 the Respondent states that as per the
Government Resolution published dated 29.11.2017 it is explicitly
mentioned that it is solely binding upon the Contractor to carry out
the excavation within the demarcated area only. In view of the
allegation of the Applicant, this Hon’ble Tribunal had appointed an
expert committee vide order dated 10.11.2022 to ensure the same. If
in case the activity has not been in accordance with the Government
norms the Contractor would be personally liable for the same. The
same has been agreed as per the Clause 25.1 & 25.2 of the Contract
between the Respondent No.5 and Respondent No.l. The interim
report of the Committee dated 02.12.2022 that is filed by the District
Collector, Dhule that the Contractor/Respondent No.1 has observed
extracting murum outside the designated area by the Irrigation
Department and the same was informed to Respondent No.5 by the
Irrigation Department to stop the mining activities. In regards of the
same the Irrigation Department through its Assistant Engineer-2 had
issued a letter dated 10.01.2022, to Respondent No.1 with a copy to
Respondent No.5 and had requested the Contractor (Respondent
no.1) to excavate murum from within the demarcated area only and
ensure the same in future. A copy of the letter dated 10.01.2022 has

been annexed and marked as Exhibit-H.
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20. In reply to paragraph 12 &13, the Respondent reiterates that it has | K} |
not violated or misused any permissions granted and obtained from ;
the Government and puts the Applicant to strict proof thereof. The
Respondent has lawfully abided to the restrictions imposed and

taken all measures to ensure there is no violation in the permissions.

21. The Respondent No.5 refers and relies upon the Committee report
wherein the Deputy Conservator of Forests, Dhule states that
according to records of the Forest Department the disputed area is
not considered as forest. The said report further states that there has
been no violation of Rules under the Wildlife Protection Act, 1972 and
that neither the said area is under biodiversity conservation or an
heritage area. Also, the area is not under eco-sensitive zone. On the
contrary the report states that the storage capacity of the said lake
has been increased due to desiltation and hence in beneficial. The
Committee report concludes that the contractor of this Respondent
i.e Respondent No.l was given permission by the competent
authority i.e the Collector office, Dhule and Addl.Tahsildar, Dhule
city to extract 17000 brass silt/soil/murum from .the base of
Nakhane Lake and the same was not an Eco-sensitive zone,
Therefore, the contention of the Applicant wherein he states that
there is violation of biodiversity and environmental damage is false

and baseless. A copy of the Committee Report dated 30.12.2022

is marked and annexed as Exhibit-I.

22. Inreply to para 14 the same are photographs and need no reply.

23. Inreply to parano.16 the Respondent No.5 submits that As per MoEF
OM dated 08.08.2022 extraction of ordinary earth for linear project
such as roads have been exempted from Enwronment Clearance.
Therefore, the contention of the Applicant that the Hon’ble Apex

Court has issued directives for every mining plant having been
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spread over an area of more than 5.00 hectares will not apply to this
as per the OM of the MoEF. A copy of the OM of MoEF is annexed
and marked as Exhibit- J.

The Respondent No.5 further submits that the Report from the

Deputy Conservator of Forests, Dhule clearly states that the said area
was not a designated eco-sensitive zone and neither under any bio-
diversity conservation or an heritage area. Therefore, the Respondent
No.5 submits that it has not violated any Governmental regulations

and has neither misused any permissions.

25. The Respondent No.5 submits that Contractor i.e Respondent no.1
had informed the Respondent No.5 vide letter dated 20.12.2022 that
no stone mining / stone cursing activity had been carried out near
Nakane Lake for the said project. A copy of the letter dated
20.12.2022 has been annexed and marked as Exhibit-K.

)
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BEFORE THE HON’BLE NATIONAL GREEN
TRIBUNAL

WESTERN ZONE BENCH , AT PUNE
ORIGINAL APPLICATION NO.96 OF 2022

Sachin Mahdavrao Sonawane
...Applicant

Versus

J.M.Mhatre Infra Pvt. Ltd & 4 Ors.

... Respondents

AFFIDAVIT IN REPLY

M.V.KINI LAW FIRM
Advocates for Respondent No.5
KINI House
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J. M. MATRE INFRA PVT LTD.

“ oo Engineers & Contractors 0
CiIN No.: U45202MH2010PTC199433

HEAD OFFICE : Market Yard, Plot No 492, Sahakar Nagar, PANVEL - 410 206, Dist. Raigad, Maharashtra.
TEL.: (022) 27451625 / 27460536 / 27459771-72-73-74-75 » Fax : 27460537 » E-mail : hopanvel@jmmipl.in e web: www.jmminfra.com

®

Ref.: JMMIPL/NHAI/Fag-Mah-Guj Bor/NH-6/2022-23/97

Date: 20.12.2022
" To, SE (B) |
DGM (Tech) & Project Director, SE (B E
National Highways Authority of India, o f ) [‘;—]} _ N.H.A. 1 (PIU) DHUL
Project Implementation Unit-Dhule SLan L Inward No _HI4 &
Mangal Bungalow, Plot No.14, 15, & 16, ACCOUNT [ 1] (pate:-_2eo/ra 2022
Mansaram Nagar, Near Circuit House, Filed in .- :
Sakri Road, Dhule-424 002 NO‘“ L — Slgn-
Sub: Balance work of 4-Laning of Fagne-Mah/Gu] Border Section of NH-6 in State of Maharashtra from
Km 510+000 to Km 650+794 (140.794 Km) to be executed on EPC Mode under Bharatmala
Pariyojna- Application No. 96 of 2022 (WZ) before the National Green Tribunal Western Zone
Bench, Pune - Reg.
Ref.: Your Letter No. NHAI/PIU- Dhule/]MM/ZOZZ 23/2344,Dtd. 16.12.2022.
Dear Sir,

With ref. to your letter cited above following is submitted for your kind information and further needful
please;
¢ Permission for extracting Murum from Gat No. 37 & Gat No. 62/1 of Nakane Pazar Talao is obtained from
Mining Authority vide Letters No. Listed below;

Amount of
sr. | Gat _ Quantity | Amount of (;’ 0%)
Letter No. Dated for Royalty d
No. No . . DMF Paid,
excavation | Paid, Rs. Rs
1 . /3l /areq aarT/#1d,/10/2021 | 03.09.2021
~ = 37 [Aeg [FS/10/ 2100 1391000 0
2 %. /3N /ITeY QAT /I /03/2021 | 06.05.2022
3 37 | @./Aher/arcq SRar/Hia /04/2022 | 20.05.2022 7900 474000
| 4 | 62/1 | waiew/vitE/ /g e/mia/370/2022 | 03.01.2022 500 330600 30000 ko,
)5 | 62/1 | wHR/MNE/ RIA/FiE/43/2022 | 24.02.2022 500 330600 30000
| 6 | 62/1 | waim/ta/RfBT/®RA/58/2022 | 10.03.2022 500 330600 30000
-t 7 | 62/1 | wHEiE/ G/ GERET/F8/80/2022 | 24.03.2022 500 330600 30000
8 | 62/1 | wHiw/stE/aifRe/Fifa/76/2022 | 05.04.2022 500 330600 30000
—~9 | 62/1 | wHiw/IG/RiAe/Fa/82/2022 | 13.04.2022 500 330600 30000
110 62/1 | wwiw/etm /iR /mfa/e8,/2022 | 27.04.2022 500 330600 30000
11 | 62/1 | wHE /G Re/mia/92/2022 | 09.05.2022 500 330600 30000
1712 | 62/1 | waAF/IE/RAC/#Ta/100/2022 | 20.05.2022 500 330600 30000
-t 13 | 62/1 | AR /stE /Rl /4787108/2022 | 27.05.2022 500 330600 30000
-l 14 | 62/1 | AR G/ RA/ATE/111/2022 | 06,2022 500 330600 30000
-~ 15 | 62/1 | waiw/AitE/awf@T/@fa/113/2022 | 10.06.2022 500 330600 30000
\( \n W
g Wz ¢
* " ses R % eS|
1508001:2015 150 13801:2015 150450012018
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16 | 62/1 | woiew/atE/RiFe/#a/126/2022 | 21.07.2022 | 500 330600 30000
17 | 62/1 | wHiw /G /RIAT/H&/133/2022 | 02.08.2022 & 500 330600 30000
Uy 17000 6019400 | 894000

wHor 69,13,400

Murum is extracted from the borrow area designated by Irrigation Department from Gat Nos. 37 & 62 /1
only of Nakane Talao.

Quantity of Murum permitted and extracted is as per the Royalty Paid for the designated Borrow Area
Only of Nakane Talao.

We have not established any Stone Quarry, Mining / Crusher Plant near or at Nakane Talao and we are not
doing any Stone Crushing activity at Nakane Talao.

A letter dated 10.01.2022 was issued by Assistant Engineer Class-11, Sub Division No. 1, Dhule of Irrigation
Department, to extract murum from Demarcated Area only inside from Nakane Talao. It is to mentioned
that, the temporary demarcation given by Irrigation Department at Borrow Area, Nakane Talao which was
erased during Day by Day activity at Nakane Talao. Although we were excavating the Murum from Nakane
Pond only and not from outside the pond. Accordingly, as per revised demarcation, the extraction was
continued and the Authorities have verified the activity on regular basis and concurred that, the
demarcated area was not deviated.

From GatNo.37 - Total Quantity Murum Approved - 10000 Brass.

Quantity of Murum Extracted - 10000 Brass.
From Gat No.62/1 - Total Quantity Murum Approved - 7000 Brass.
Quantity of Murum Extracted - 7000 Brass.
Royalty Paid for Gat No. 37 & 62/1. = Rs. 60,19,400/-
} 69,13,400/
DMF Paid for Gat No. 37 & 62/1. = Rs. 8,94,000/-

Contractor has extracted Murum from the Nakane Pazar Talao only from Gat No. 37 & 62/1 of village:
Morane Pra, Laling, Tehsil & Dist. Dhule.

Further to the above facts, it is also to state that, for the Stone & Aggregate, required for Project Highway,
we have established our Quarries & Crushers and also purchased the aggregate form various sources. The
details of Quarries and stone crushers is tabulated below;

Stone Quarry and Crusher locations

Sr : Location of Crusher Stone Quarry
' | Project Section :
No. Chainage/ . . A Village/ Tehsil &
Location ‘_,Ylllage Tehsil District Location District
Section-0 XM 5174400 ,{,f\“ Saundane | Dhule | Dhule | Babhulwadi | Dhule
RHS 4
1 Km 510+000 to Teial Stone
Km 524+800 | & ?a won Raver Dhule Dhule Raver Dhule
rusher
Section-1 w~  Anchale Mukti Dhule Mukti Anchale Dhule
2 Km 524+800 to . ' . Dhale Ambika Stone | Sindkheda,
Km 5374000 1 Ambika Stone Sarve' Sindkheda - Sarve Dhule
Section - 11 s
3 | Km537+000 to 4— K™ sgg;zso " | Khandlay |  Sakri Dhule Khandlay Dl
Km 607+000
A
ﬁf/,' ke

vy Page 2 of 3
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Chinchpada
B Sawarat Plant
Km 6312&'900 et-Sawarat | Navapur | Nandurbar NNavap m:,
. New Sawrat andurbar
Men Talav
-4 Shree Kailash Shree Kailash
Section - [11 - ]a[;“-;“n ]ala;.;m
4 Km 607+000 to
Km 650+794 - Swastik Swastik

—] Mahakali Mahakali Songadh,

Tapi -
Songadh | Songadh ot Tapi,
J Bhumi Stone Gujrat Bhumi Stone Gujrat
4 Shree Nathji Shree Nathji
*  Atik Metal Atik Metal
"~ Gujrat Stone Gujrat Stone

In view of above, Documents of excavation of mining material, Royalty paid Statement, Receipts & Challans
etc. for Nakane Talao is enclosed herewith for your kind information and further needful please.

Thanking you and assuring you of our best services at all the time.

(Authorized Signatoryj~, an ot %

Yours truly,

i
2
2
g

1. Contract Agreement Copy.

2. Application from Contractor.,

3. Application forwarded by NHAI to Collector & Dist. Magistrate, Dhule.
4. Necessary permits by Collector & Dist. Magistrate, Dhule for Mining,
5. Royalty Paid Statement, Receipts & Challans.

6. MoRT&H Circular.

7. State Government Circular.

8. Permissions & Clearances of Stone Quarry and Crusher locations.

Copy to: The Team Leader, M/s. Theme Engineering Services Pvt. Ltd., Plot No. 11, Mansaram Nagar, Sakri
Road, Dhule Dist. Dhule- 424 002,

Page3 of 3



J M. MHATRE INFRA PVT LTD.

- Engineers & Contractors .

CIN No.: U45202MH2010PTC199433

HEAD OFFICE : Market Yard, Plot No. 492, Sahakar Nagar, PANVEL - 410 208, Dist. Raigad, Maharashtra.

TEL.: {022) 27451625 / 27460536 / 27459771-72-73-74-75 & Fax : 27460537 ® E-mail : hopanvel@jmmipLin e web: www.jmminfra.com

Ref.: JMMIPL/NHAI/Fag-Mah-Guj Bor/NH-6/2022-23 /988 Date: 09.01.2023
To,

DGM (Tech) & Project Director,

National Highways Authority of India, .
Project Implementation Unit-Dhule
Mangal Bungalow, Plot No.14, 15, & 16,
Mansaram Nagar, Near Circuit House,
Sakri Road, Dhule-424 002

Kind Attention: Shri.

Sub:Balance work of 4-Laning of Fagne-Mah/Guj Border Section of NH-6 in State of Maharashtra from Km

510+000 to Km 650+794 (140.794 Km) to be executed on EPC Mode under Bharatmala Pariyojna-
Application No. 96 of 2022 (WZ) before the National Green Tribunal Western Zone Bench, Pune- Reg.

Ref.:

1. Your Letter No. NHAI/PIU-Dhule/NH-6/JMM/2022-23/2480, Dtd.31.12.2022.
2. Collector & District Magistrate Dhule Letter- Final Report No. OW/Mining/NS/1284/2022, Dtd.30.12.2022.
3. Our Letter No. ]JMMIPL/NHAI/Fag-Mah-Guj Bor/NH-6/2022-23 /974, Date: 20.12.2022.

Dear Sir,

In ref. to your letter under ref. 1 above, forwarding therewith the report of Collector & District Magistrate, Dhule
cited under ref. 2above, following is submitted for your kind information and records please;

1. Regarding the excavation of Hill adjoining Nakane Lake, Contractor |. M. Mhatre Infra Pvt. Ltd. clearly deny the
allegation imposed for cutting of hill. We have not excavated the hill portion despite, it is observed that, during
extraction of murum from Nakane Lake in Gat No. 62/1, some activities on hill was observed, which was being
done by unknown locals / villagers with their own machines & tractors.

2. Contractor has taken permission for extracting Murum from Gat No. 62/1 of Nakane Lake from Revenue
Authority with royalty paid for 18000 Brass. Murum extracted from borrow area designated by Irrigation
Department, Dhule after receipt of "No Objection Certificate” from Irrigation Department Dhule. Contractor has
done excavation in Nakane Lake only and not on hill portion near Nakane Lake.

3. As per the report of Deputy Conservator of Forests, Dhule, the Lake is not considered as forest and hence there
has been no violation of rules and Wild Life Protection of 1972, Moreover, the area is not under eco-sensitive
zone and not under biodiversity conservation.

4. Itis also to be stated that, after excavation of Nakane Lake the storage capacity of Lake has been increased and
the same has been concurred by Deputy Conservator of Forests, Dhule.

5. On the, contrary we have proposed for additional quantity of Murum and paid an amount of Rs. 9,00,000/- in
Advance towards 15000 Brass Murum. The proposal is under consideration & approval with Revenue
Authority.

6. From local enquiry, it is learnt that, the Hill Cutting is done by unknown locals/persons before the Appointed
Date of our project i.e. before 18t September 2020 and the same was continued by unknown locals/persons
during the year 2021-22. & P

This is for your kind information please. ! =" \@ ‘\\a\\

Thanking you and assuring you.of.a - servi thé tifd,™) M

1 I - WE 1 ] gg; SR =t
Yours truly, P ; 31_:,3 - M, H. _f-' . S T
For | M Mhatre Infra Prf ? U Dt 09g

’ Wit \Nj Date - ___ /o/}z,ozjv_,___

% i::’] Filed in T g,
(A i v g

Copy to: The Team Leader, M/s. Theme Engineering Services Pvt Ltd Plot No. 11 Mansaram Nagar, Sakri Road,

Dthule Dist. Diule- 424002

% e8! * " sas|
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File No. NHAI/PIU-Dhule/NH-6/96-22/2022-23 (Computer No. 185381 )

applicable law, the Respondent No.5 most humbly prays that this
Hon'ble Tribunal be pleased to pass an appropriate and dismiss the

claims of the Applicant in the interest of justice and equity.

All of which is respectfully submitted.

In view of the above, the draft affidavit in reply is examined &
found generally in order and the same is submitted for approval of
Competent Authority NHAL.

P iy Signed|

AJAY RAMRATAN YADAV
(PD PIU - DHULE)

06/01/2023 3:57 PM

Note No. #2

06/01/2023 5:19 PM
ASHISH ASATI
(RO - NAGPUR)

Note No. #3

06/01/2023 5:30 PM
SHIVAJI PAWAR
(DGM (RO-NAGPURY))

Note No. #4

. PD-Dhule vide Note#1 above has submitted the Draft affidavit in reply before
the Hon’ble National Green Tribunal Western Zone Bench, Pune. The same was
discussed with Joint Advisor (Plantation), RO-Nagpur, and he has conveyed that,
the Draft Reply is generally found in order and we may approve the same subject
to the conditions that; '

i. PD may review para 4 in consultation with lawyer,

ii. PD will telephonically consult Joint Advisor (Plantation) for case related

modificatiohs:

Gonerated from eOffice by AJAY RAMRATAN YADAYV, PD PIU - DHULE, NHAI-on 09/01/23 02:05 PM
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Accordingly, we may approve the Draft Reply, subject to the above conditions,
& direct PD-Dhule to take further necessary action. The grammatical corrections
and language shalt be verified by lawyer before it's submission.

TR IR |

07/01/2023 11:00 AM

AKASH CHOUKSEY
(DY. MGR )

Note No. #5
07/01/2023 11:26 AM

SHIVAJI PAWAR
(DGM (RO-NAGPUR))

Note No. #6

07/01/2023 12:45 PM
NARESH Y. WADETWAR
‘ (GM (RO-NAGPUR))

Note No. #7

Approved

08/01/2023 4:40 PM
ASHISH ASATI
{RO - NAGPUR)

Note No. #8

09/01/2023 2:04 PM
HITESH AGRAWAL

(\‘" . W (YP (TECH.))
QRW

Genarated from eOffice by AJAY RAMRATAN YADAYV, PD PIU - DHULE, NHAI on 09/01/23 02:05 PM
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Government of India
Ministry of Road Transport & Highways

Indian Academy of Highway Engineers,
A-5, Sector-62, Noida - 201301.

11
RWINH-34066/09/2017-S&R(B) Dated: 31 August, 2017

To

The Chief Secretaries of all the State Governments/ UTs

2. The Principal Secretaries/ Secretaries of all States/ UTs Public Works Department
dealing with National Highways and other centrally sponsored schemes.

3. All Engineers-in-Chief and Chief Engineers of Public Works Depariment of States/ UTs
dealing with National Highways and other centrally sponsored schemes.

4. The Director General (Border Roads), Seema Sadak Bhawan, Ring Road, New Delhi-

110 010.

5. The Chairman, National Highways Authority of India, G-5 & 6, Sector-10, Dwarka, New
Delhi-110 075.

6.  The Managing Director, NHIDCL, 34 Floor, PTI Building, 4- Parliament Street, New
Delhi-110001

Subject:  Digging of Ponds/ Nalas/ Water Bodies/ Rivers and utilization of soil thereof for
projects of water conservation in the drought-affected areas of the country - reg.

Ministry of Road Transport and Highways, Government of India, is implementing the
development programmes of National Highway network across the country which, inter alia, involves
‘a considerable amount of earth work. Naturally, there is a on-going need of earth for the
embankments of various NH Projects. The contractors/ concessionaires meet this requirement
through buying the earth from farmers or procuring the same through mining of minor minerals as per
the provisions of the concemed State Government.

2. On the other hand, many parts of the country are facing severe drought conditions and one
of the possible long term solutions is water conservation/ re-charging through creation/ revival of
water bodies such as water tanks, ponds, check dams and farm-ponds in the rural areas. It has been
observed that there is a good scope for synchronising these two activities. It is being considered as to
whether the process of procuring large quantities of earth can be harmonised with any ancillary
activity for maximising outcomes. Water conservation/ re-charging can thus be very easily
synchronised with digging of existing or new water bodies for procuring earth.

3. The matter has been examined in the Ministry and it has been decided to link the
requirement of soil for the construction works of National Highways with the digging/desiltation of
‘ponds/construction of check dams and ponds in drought-prone areas as well as in other areas of the
country. Following steps may be taken in this behalf:

()  The agencies responsible for construction of National Highways (e.y. State PWDs/

ey
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NHAINHIDCL) should advise their contractors/ construction agencies through their field officers
to approach the concerned District Collectors/ Sub-collectors/ Water Conservation Departments
to obtain a list of any such villages/ rural areas where desiltation/ revival of existing ponds/ water
bodies or digging of areas for creation of new water bodies are required.

(i)  The concerned Distrct Collectors/ Sub-Collectors/ Water Conservation Departments should not
only provide the details of identified sites (where the local administration would like to restore/
dig/ desilt such water bodles) to the contractors/ construction agencies of NHs but also facilitate
the requisite coordination/arrangements with the respective Panchayats along with the requisite
permissions.

(i)  Subject to the earth/ siit being found suitable for use in the road embankments, the Construction
agencies should excavate the earth as per their project requirements from such identified water
bodies/ areas at no-cost to the village panchyats/ rural development depariments/ water
conservation departments and transport the same to their project-sites for use in the
embankments. Similarly, the panchayats/ water conservation departments of the states should
not charge any amount from the construction agencies for the earth so excavated. The
Contractor/ Concessionaire would be responsible to complete the said water conservation works
and transporting the earth, soil, murum, stones to his site at his own expense.

(iv)  Such an arrangement/ agreement may provide that the contractor shall use the extracted
material of such minor minerals for the proposed highway work only and shall not self or use
such minor materials for any purpose other than the project work. Further, the contractor shall
follow all the rules and regulations of the State Government regarding digging and
transportation.

{(v)  The arrangement as proposed hereinbefore would serve two-fold purpose at least cost to both
parties. The gram panchyats/ farmers will gain by having a pond/ water body dug in their land at
no cost which will help in restoration of such water bodies while the construction agency (NHAI/
NHIDCL/ Project Zone) would get the material for embankments for its road building and road
expansion projects free of cost.

This issues with the approval of the Competent Authority.

Yours faithfully,

i o
(Amiyishu)

Assistant Executive Engineer

For Director General (Road Development) & SS

Email:amiy24@gmail.com
Copy to:

1. Secretary to Government of India, Ministry of Water Resources, New Delhi, for his kind information and
further necessary instructions in the matter.

2. Secretary to Government of India, Ministry. of Rural Development, Krishi Bhawan, New Delhi for his kind
: information and further necessary instructions in the matter.

3. All Technical Officers in the Ministry of Road Transport & Highways
Page 2 of 3
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All ROs and ELOs of the Ministry

The Secretary General, Indian Roads Congress
The Director, IAHE

Technical circular file of S&R (B) Section

NIC-for uploading on Ministry's website under “What's new”

®o N o o>

Copy for kind information to:

PS to Hon'ble Minister (RTH&S)

PS to Hon'ble MOS (RTH&S)

Sr. PPS to Secretary (RT&H)

PPSto DG (RD) & SS

PPS to SS&FA

PS to ADG-I/ ADG-1I

PS to Coordinator — I/ Coordinator ~II/ Coordinator —{lI
PS to JS (T)/ JS (HY JS (LA&C)/ JS (EIC)

- A
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Regarding the combination of water conservation
Treatment for soil/murum/stone required for the
Highway development program being implemented

by the Ministry of Road Transport and Highways
Of the Union Government....

Maharashtra Government

L ey ——, e AP M el e 4

Department of Soil and Water Conservation
Government Decision No.; Narrow-2016/Pr.No.227/ Jal-1

Mantralaya, Mumbai 400032, Dated : 29 November, 2017

Reference: -

1) Letter dated 27 April 2016 from the Ministry of Roads and Transport Highways,
‘Central Government.

2) Union Ministry of Roads and Transport Highways letter no. RW/NH-34066/09/
2017-S&R (B) dated 31st August, 2017.

Preface:

-
|

Through the Ministry of Road Transport and Highways of the Central
Government, the program of highway development is being implemented in the.
entire country and for that, a large amount of soil/murumy/stone required for filling.
For this, to meet the requirement of soil/murum/stone which is continuously
generated, at present the concerned contractors are providing soil/murum/stone
from the farmers or by following the provisions in the Subordinate Mineral Rules
of the State Government. It has been informed through the under reference letter
from the Central Government to verify the possibility of the said soil/murum/stone
being available or how to coordinate with the water conservation works being done
by the government. Also instructions have been received from the Central
Government vide letter dated 31st August, 2017 regarding taking action
accordingly. As the scarcity situation has arisen in many parts of the country, water
conservation treatment like dams, farms are being taken all over the country. It has
therefore been demonstrated that soil availability can easily be combined with
water conservation treatment,

«r.c.'ﬁw
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Governance Decision: ',

An amb1t1ous program called JalyuktaShivarAbhiyan is being impletnented in the
state from 2015-16 to take permanent measures against the water scarcity sityation.

Under this program, 5000 villages are selected every year to relieve the shortage
and water, conservation / soil conservation treatment is being done on a large scale
in these villages. Also, the work of deepening/widening of the drain, removal of
silt from the drain has also been undertaken on a large scale. Similarly, since 2015-
16, the program "Magel Aye Shetale” is being implemented in the state on a large
scale. All these works are being provided by the government,

While implementing all these treatments, these works under the jutisdiction of
concerned farmers or panchayat raj institutions and other concerned authorities (re-
digging or desilting of farms, deepening/rudification of drains, removal of silt from
drains/storage ponds/seepage ponds etc,) As per the Ministry's letter dated 31st
August, 2017, the Government is approving the proposal to combine with the
Highway Development Programme. The following procedure should be followed
and implemented accordingly.

(1) Digging or dredging of new fields to be undertaken in the district concerned, o |

Deecpening/widening of drains, rtemoval of silt from drains/storage |
~ ponds/percolation ponds, etc., should be done by the concerned department after :

conducting a survey, the depth of excavation and dimensions of excavation should
‘be determined .case by case and the related list should be made available in the
Collector's office by village/group number.

(2) The Bxecutive Engineer concerned with thc National Highways Authorxty
(NHAI) National Highways and Infrastructure Development Corporation
(NHIDGL)/ Public Works Department after consultation with the contractors
canymg out the highway development works, shall select the highway from the list
in the Colleotor's office near or cost-effective to the project site. The sites of such

" water conservation work should be selected and the said work should be done free
of charge along with the quantity of secondary.minerals to be mined and the
proposal should be submitted to the concerned Collector. Also the Collector should
provide necessary co-operation at Gram Panchayat level in respect of the places
selected by the authority. Also they should be granted the necessary permits and
take action to coordinate them properly with the concerned Panchayat.

(3) After receiving the proposal from the National Highways Authority (NHAI)
' Nauonal nghways and Infrastructure Development Corporation (NHIDCL) Public

'r C, -—M
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Works Department, the Collector shall excavate to the specified depth from the
water conservation work sites selected as above and only the specified quantity of
soil/silt/pumice/stone. Permission to remove should be given to National Highways
Authority. It should be clarified that if sand is available during excavation in the
said process, sand cannot be mined.

(4) As per the permission order received from the Collector, the enforcement
mechanism related to the water conservation work should enter into MoU with the
concerned farmers as well as the National Highways Authority (NHAI) / National
Highways and Infrastructure Development Corporation (NHIDCL / Public Works
Department) and take action for proper coordination of all concerned. .

(5) National Highways Authority (NHAI) National Highways and Infrastructure
Development Corporation C

(NHIDCL) in MoU with Public Works Department primarily, Excavation of new
fields or removal of silt from existing fields, deepening of drains/ widening,
desilting of drains/storage ponds/percolation ponds etc. will be the responsibility of
the concerned body to complete the permitted work in respect of water
conservation works, The said water conservancy work will be done by the
contractor working on the concerned National Highway and he will transport the
secondaryminerals (Bhati, Murum, Stone) from the excavation to the highway
project site at his own expense. Such subsidiary mineral shall not be sold or used
for any other purpose. If access road is not available from the excavation site to the
project site, it shall be the responsibility of the contractor to construct such access
road, subject to compliance with prevailing rules of Govt. regarding excavation

. and transportation.

(6) In the presence of implementation mechanism and regional revenue stafl
regarding water retention work, the said area should be measured and demarcated,

the contractor shall be obliged to excavate within the demarcated area, Excavation .

outside the demarcated area will make the contractor liable to penal action.

(a) As the said minor mineral will be provided free of cost for the work of National
Highway, no transport license from the Revenue Department shall be required for

transportation of this minor mineral, However, in order to verify that this minor -

mineral is being transported for the purpose of the said road work, traffic permits
for this purpose will be issued by the concerned executive i.e. National Highways
Authority (NHAI) / National Highways and Infrastructure Development
Corporation (NHIDCL) Public Works Department. Such transport license should

Te. '_(M
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include the place of minor mineral extraction, the place where the minor minera] is

~ used (chainage of the national highway), the name of the concerned contractor, the

name, quantity, date and time of the minor mineral to be transported. The transport
license should be kept with the vehicles and after unloading the secondary mineral
at the place of use, the said transport license should be seized and canceled by the
concerned executive engiheer, the licenses issued by the enforcement system
should be deposited in the collector office.

(8) After the completion of water conservation works, the relevant revenue system
should carry out excavation calculations before the representatives of National
Highways Authority NEIAY National Highways and Infrastructure Development
Corporation (NHIDCL) Public Works Department, concerned farmers,
representatives of enforcement agencies. If it is found that excavation is deeper
than the sanctioned depth and more than sanctioned, the action of the contractor
shall be brought to the notice in writing of the Field Engineers concerned with

... National . Highways Authority.- (NHAI). National.- Highways . and . Infrastructure
.... Development Corporation (NHIDCLY Public ‘Works Department) for additional
 minor mineral excavation. .The - concerned contractor .should be informed
.immediately about depositing the amount of increased ownership due to use to the

government within 30 days, As a special case, if the concerned contractor deposits

.the amount of proprietary money for additional mining/use of subordinate minerals
~ within 30 days, penal action should not be taken against him under Section 48 (7)

of the Maharashtra Land Revenue Code, 1966. However, if the concerned
contractor does not deposit. the'amount due to the' government within 30 days for
the additional mining/use of the subordinate mineral, the concerned contractor will
be liable to penal action as per the rules and policy of the government.

(9) How much secondary mineral has been used for highway work from water
conservation works, Usability certificate in this regard should be obtained from
concerned Executive Engineer of National Highways Authority (NHAI) / National

* Highways and Infrastructure Development Corporation (NHIDCL) Public Works

Department.

(10) The procedure pi'escribed as per this Govermnent Decision should also be
applied for the work of Nagpur-Mumbai Samrudhi Highway.

2. As per the instructions issued as per this Government Decision, further action

should be taken regarding the works of National Highway Nagpur-Mumbai
Samruddhi Highway by National Highway Authority INHAD/ National Highways

'T-C-'W-
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' ~ and Infrastructure Development Corporation (NHIDCL) Public Works
Department.

3. This Government Decision vide Revenue and Forest Department Informal
Reference No.19-B dated 3/01/2017, Planning Department Informal Reference No.
124/1434, dated 20/05/2017 and Finance Department's Informal Reference
No.318/2017 /Expenditure-15 dt. 22/06/2017 is being issued with the consent of
those departments.

4, The said government decision has been made available on the website of
Maharashtra government www.maharashtra.gov.in and its reference number is
201711301129564026. This order is being digitally signed. '

By order and in the name of the Governor of Maharashtra

@ ~ Eknath Rajaram!
:; Dawale
| Copy To,
- 1) Hon. Secretary to the Governor, Rej Bhavan, Malabar Hill, Mumbai |

2) Hon. ?fiﬁcipal Secretary to Chief Minister, Ministry, Mumbai.

3) Hon. Special Executive Officer to the Minister (Revenue), Ministry, Mumbai.

4).Hon. Private Secretary to Minister of State (W ater Resources/ Water
Conservation), Ministry, Mumbai.

5) Hon. Private Secretary to Minister of State, (Revenue), Ministry, Bombay.

6)Hon. Private Secretary to Minister of State (Water Reséuroes/ Water
Conservation), Ministry, Mumbai.

7) All Hon. Minister/ Hon. Private Secretary to Minister of State, Mantralaya,
Mumbai. . :

8) Hon, Leader of OppAosition, Vidhan Sabha/Legislative Council, Maharashtra
Legislature Secretariat, Mumbai. '

e Qb
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9) All ﬁonorable Members of Legislative Assembly, Membets of Legislative .
Council and Members of Parliament.
10) National Highways Authority (NHAI)

11) National Highways and Infrastructure Developrﬁcnt Corporation (NIIDCL)

12) Public Works Department

13) Upper Chief Secretary (Agriculture), Depamnent of Agriculture and Padum,
Ministry, Mumbai.

14) Upper Chief Secretary (Relief and Rehabilitation), Department of Revenue and
. Porests, mestry, Mumbai,

15) Principal Secretary (Revenue), Department of Revenue and Forests, Ministry,
Mumbai

16) Commisionerate (Agriculture), Pune - 411001

17) All Divisional Commissioners,

18) Director (Soil Conservation), Commissionerate of Agriculture, Pune-41 1001

21) Principal Chief Conservator of Forests and Director General, Social Forestry,
Maharashtra State Pune.

22) Secretary surdur survey and development
23) Ground water survey and development .

24) chief executive officer (Vasundhara Panlot Development,Pune)

Pune.

26) All Ministerial Departments, Ministry, Mumbai,

25) Upper Chlef Executxve Ofﬁccr, Vasundhara Watershed Development System,

»
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J. M. MHATRE INFRA PVT LTD.

--Engineers & Contractors =~
CIN No.: U45202MH2010PTC199433

HEAD OFFICE : Market Yard, Plot No 492, Sahakar Nagar, PANVEL - 410 206, Dist. Raigad, Maharashtra.

TEL.: (022) 27451625 | 27460536 / 27459771-72-73-74-75 » Fax : 27460537 » E-mail : hopanvel@jmmipl.in & web: www.jmminfra.com

Ref.: JMMIPL/NHAI/Fag-Mah-Guj Bor/NH-6/2022-23/97

To,

DGM (Tech) & Project Director, se@ny [ PIU DHULE
National Highways Authority of India, e [ 1] N.H. A'}' { T )28
Project Implementation Unit-Dhule e A tnward No ,_“_/-i‘i.__’-——————--
Mangal Bungalow, Plot No.14, 15, & 16, ACCOUNT [ 1] |pate:-__2o/i2)2022
Mansaram Nagar, Near Circuit House, OA D Filed in .- Sign.
Sakri Road, Dhule-424 002 5 e
i tion: \'s k'( " }%)\W
Sub: Balance work of 4-Laning of Fagne-Mah/Guj Border Section of NH-6 in State of Maharashtra from
Km 510+000 to Km 650+794 (140.794 Km) to be executed on EPC Mode under Bharatmala
Pariyojna- Application No. 96 of 2022 (WZ) before the National Green Tribunal Western Zone
Bench, Pune - Reg.
Ref.: Your Letter No. NHAI/PIU-Dhule/JMM/2022-23/2344, Dtd. 16.12.2022,
Dear Sir,

SE (B) !i[

Date: 20.12.2022

With ref. to your letter cited above following is submitted for your kind information and further needful

please;

e Permission for extracting Murum from Gat No. 37 & Gat No. 62/1 of Nakane Pazar Talao is obtained from
Mining Authority vide Letters No. Listed below;

puea | | Ameunter| MGigsy”
No. | No excavation | Paid, Rs. DMI;{:ald'
11 %./31E /A wRae /8 ,/10/2021 | 03.09.2021
- 37 2 2100 1391000 0
2 %. /3N /aTcq a1t /03 /2021 | 06.05.2022
-3 37 | /9 /QIcYSRET/HT /04/2022 | 20.05.2022 7900 474000
| 4 | 62/1 | wamw/atE/ B FT/370/2022 | 03.01.2022 | 500 | 330600 | 30000 4o,
5 | 62/1 | wHiEw MG/ RA/FA/43/2022 | 24.02.2022 500 330600 30000
6 | 62/1 | wrwysita/afRe/afays8/2022 | 10.03.2022 500 330600 30000
~ 7 | 62/1 | wAH NG/ RAT/FE/80/2022 | 24.03.2022 500 330600 30000
8 | 62/1 | wHE/IE/RiRT/F&/76/2022 | 05.04.2022 500 330600 30000
—t=9 | 62/1 | wHIH/ING/RFT/F@/82/2022 | 13.04.2022 500 330600 30000
10 |'62/1 | weaem/sita/ AT /@fa/88/2022 | 27.04.2022 500 330600 30000
11 | 62/1 | wHE/FE/ R /9272022 | 09.05.2022 500 330600 30000
1712 | 62/1 | waAF /It /RiA/a&/100/2022 | 20.05.2022 500 330600 30000
13 | 62/1 | wams/ta/ o @e/m&/108/2022 | 27.05.2022 500 330600 30000
i 14 | 62/1 | A /FtE/ A /8711172022 | .06.2022 500 330600 30000
| 15 | 62/1 | &R/ AE/aIAT/F@/113/2022 | 10.06.2022 500 330600 30000
N \j
@ @ ©
150 8001:2015 150 13801:2015 150 45001:2018
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359 J.M. MHATRE INFRA PVT. LTD.

16 | 62/1 | st sitE/ iR /@8/126/2022 | 21.07.2022 L 500 330600 30000

17 | 62/1 | #Hiw/itE /e /afa/133/2022 | 02.08.2022 - 500 330600 30000
T 17000 6019400 | 894000
Lo 69,13,400

Murum is extracted from the borrow area designated by Irrigation Department from Gat Nos. 37 & 62/1
only of Nakane Talao.

Quantity of Murum permitted and extracted is as per the Royalty Paid for the designated Borrow Area
Only of Nakane Talao.

We have not established any Stone Quarry, Mining / Crusher Plant near or at Nakane Talao and we are not
doing any Stone Crushing activity at Nakane Talao.

A letter dated 10.01.2022 was issued by Assistant Engineer Class-1], Sub Division No. 1, Dhule of Irrigation
Department, to extract murum from Demarcated Area only inside from Nakane Talao. It is to mentioned
that, the temporary demarcation given by Irrigation Department at Borrow Area, Nakane Talao which was
erased during Day by Day activity at Nakane Talao. Although we were excavating the Murum from Nakane
Pond only and not from outside the pond. Accordingly, as per revised demarcation, the extraction was
continued and the Authorities have verified the activity on regular basis and concurred that, the
demarcated area was not deviated.

From GatNo.37 - Total Quantity Murum Approved - 10000 Brass.
Quantity of Murum Extracted - 10000 Brass.

From Gat No.62/1 - Total Quantity Murum Approved - 7000 Brass.
Quantity of Murwm Extracted - 7000 Brass.

Royalty Paid for Gat No. 37 & 62/1. = Rs. 60,19,400//-

DMF Paid for Gat No. 37 & 62/1. = Rs. 8,94,000/-

} - 69,13,400/-

Contractor has extracted Murum from the Nakane Pazar Talao only from Gat No. 37 & 62/1 of village:
Morane Pra. Laling, Tehsil & Dist. Dhule.

Further to the above facts, it is also to state that, for the Stone & Aggregate, required for Project Highway,
we have established our Quarries & Crushers and also purchased the aggregate form various sources. The

details of Quarries and stone crushers is tabulated helow;

Stone Quarry and Crusher locations
S Location of Crusher Stone Quarry
o, | Projectsection Chainage/ Village/ | Tehsil&
No. inage . - age ehs
Location ;’Ylllage Tehsil District Location District
: s
Section-0 KM 5174400 - oF' e ndane| Dhule Dhule | Babhulwadi | Dhule
RHS A%
1 Km 510+000 to Teral St
Km 524+800 ejal>tone Raver Dhule Dhule Raver Dhule
Crusher
Section-1 w{~  Anchale Mukti Dhule Mukti Anchale Dhule
2 | Km524+800to | . ' . Dhule | Ambika Stone | Sindkheda,
Km 5374000 T Ambika Stone Sarve. Sindkheda - Sarve Dhule
Section - 11 S
3 | Km537+000 to 4~ K™ 553’5250 " | Khandlay |  Sakri Dhule Khandlay Dot
Km 607+000
<
SN
-
<, S/
<y Page2of3
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J. M. MHATRE INFRA PVT, LTD.

D)

Chinchpada
Sawarat Plant
Km 632+900 - Navapur,
~-Sawarat | Navapur | Nandurbar )
RHS “] P New Sawrat | Nandurbar
Men Talav
~]  Shree Kailash Shree Kailash
Section-1ll 1. jalaram Jalaram
Km 607+000 to }
Km 650+794 - Swastik Swastik
—] Mahakali Tapi Mabhakali Songadh,
Songadh | Songadh Gui 't Tapi,
4 Bhumi Stone ujra Bhumi Stone Gujrat
- Shree Nathji Shree Nathji
*  Atik Metal Atik Metal
7 Gujrat Stone Gujrat Stone

In view of above, Documents of excavation of mining material, Royalty paid Statement, Receipts & Challans
etc. for Nakane Talao is enclosed herewith for your kind information and further needful please.

Thanking you and assuring you of our best services at all the time.

Yours truly,

Encl.-

=

Contract Agreement Copy.

Application from Contractor.

Application forwarded by NHALI to Collector & Dist. Magistrate, Dhule.
Necessary permits by Collector & Dist. Magistrate, Dhule for Mining
Royalty Paid Statement, Receipts & Challans.

MoRT&H Circular.

N ne W

State Government Circular.
8. Permissions & Clearances of Stone Quarry and Crusher locations.

Copy to: The Team Leader, M/s. Theme Engineering Services Pvt. Ltd., Plot No. 11, Mansaram Nagar, Sakri
Road, Dhule Dist. Dhule- 424 002,

Page3 of 3
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J. M. MHATRE INFRA PVT LTD.

L Engineers & Contractors 0
CIN No.: U45202MH2010PTC199433

HEAD QFFICE : Market Yard, Plat No 492, Sahskar Nagar, PANVEL - 410 206, Dist. Raigad, Maharashtra.
TEL.. (022) 27451625 / 27460536 / 27459771-72-73-74-T5  Fax : 27460537 ® E-mail : hopanvel@jmmipl.in ® web: www.jmminfra.com

Ref.: JMMIPL/NHAI/Fag-Mah-Guj Bor/NH-6/2022-23/97, [j{ Date: 20.12.2022
To, SE (B)
DGM (Tech) & Project Director, SE (B DHULE
National Highways Authority of India, e {;Il I N.H.AL (P:LU) ,
Project Implementation Unit-Dhule et ’ inward No _4I4&
Mangal Bungalow, Plot No.14, 15, & 16, ACCOUNT [ 11 {pate:-__2o/r2 2022
Mansaram Nagar, Near Circuit House, an N Filed in .- Sign.
Sakri Road, Dhule-424 002 ‘ » ! —
tion: Shri. A. R, v k’ " %"/
Sub: Balance work of 4-Laning of Fagne-Mah/Guj Border Section of NH-6 in State of Maharashtra from
Km 5104000 to Km 650+794 (140.794 Km) to be executed on EPC Mode under Bharatmala
Pariyojna- Application No. 96 of 2022 (WZ) before the National Green Tribunal Western Zone
Bench, Pune - Reg.
Ref.: Your Letter No. NHAI/PIU-Dhule/JMM/2022-23/2344, Dtd. 16.12.2022.
Dear Sir,

With ref. to your letter cited above following is submitted for your kind information and further needful
please;
Permission for extracting Murum from Gat No. 37 & Gat No. 62/1 of Nakane Pazar Talao is obtained from
Mining Authority vide Letters No. Listed below;

prea | | Amounter) "o

No. | No excavation | Paid, Rs. DM];:md’
L1 . %./31 /AT RaAT/F17a/10/2021 | 03.09.2021 2100 1391000 .

2 . /3N /ATeY Q@A /HI/03 /2021 | 06.05.2022

3 37 | ./ /arcq A /#i1a /04/2022 | 20.05.2022 7900 474000
| 4 | 62/1 | wwiw attE iR /aa/370/2022 | 03012022 | 500 330600 | 30000 ko,
-5 | 62/1 | wRIE/MNE/RB/FE/43/2022 | 24.02.2022 500 330600 30000
| 6 | 62/1 | waiw/stE/RiAe/wf&/58/2022 | 10.03.2022 500 330600 30000
~t 7 | 62/1 | wFER/SME/RAT/FE/80/2022 | 24.03.2022 500 330600 30000
—8 | 62/1 | wHiEw @/ RiFT/M/76/2022 | 05.04.2022 500 330600 30000
—~t9 | 62/1 | IR/ IG/RfAT/FE/82/2022 | 13.04.2022 500 330600 30000
110 16271 | s ata/ iR /wita/e8/2022 | 27.04.2022 500 330600 30000
11 | 62/1 | waR/AitE /AT /afa/92/2022 | 09.05.2022 500 330600 30000
~1712 | 62/1 | waiF/vitE/ /R /FQ/100/2022 | 20.05.2022 500 330600 30000
-+ 13 | 62/1 | waiwsita/axf@e/anfa/108/2022 | 27.05.2022 500 330600 30000
—1 14 | 62/1 | waE G/ RAT/F&/111/2022 | 06,2022 500 330600 30000
~ | 15 | 62/1 | wdAiw /it wfAe/Ffa/113/2022 | 10.06.2022 500 330600 30000

S6S|
1509001:2015

150 13001:2015 15045001:2018
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J. M. MHATRE INFRA PVT. LID.

16 | 62/1 | wwim /e /RiAe/a1/126/2022 | 21.07.2022 4 500 330600 30000

17 | 62/1 | wHiw/sitE/RfAe/HTa/133/2022 | 02.08.2022 - 500 330600 30000
T 17000 6019400 | 894000
o 69,13,400

Murum is extracted from the borrow area designated by Irrigation Department from Gat Nos. 37 & 62 /1
only of Nakane Talao.

Quantity of Murum permitted and extracted is as per the Royalty Paid for the designated Borrow Area
Only of Nakane Talao. ‘

We have not established any Stone Quarry, Mining / Crusher Plant near or at Nakane Talao and we are not
doing any Stone Crushing activity at Nakane Talao.

A letter dated 10.01.2022 was issued by Assistant Engineer Class-11, Sub Division No. 1, Dhule of Irrigation
Department, to extract murum from Demarcated Area only inside from Nakane Talao. It is to mentioned
that, the temporary demarcation given by Irrigation Department at Borrow Area, Nakane Talao which was
erased during Day by Day activity at Nakane Talao. Although we were excavating the Murum from Nakane
Pond only and not from outside the pond. Accordingly, as per revised demarcation, the extraction was
continued and the Authorities have verified the activity on regular basis and concurred that, the
demarcated area was not deviated.

From GatNo.37 - Total Quantity Murum Approved - 10000 Brass.

Quantity of Murum Extracted - 10000 Brass.
From Gat No.62/1 - Total Quantity Murum Approved - 7000 Brass.
Quantity of Murum Extracted - 7000 Brass.
Royalty Paid for Gat No. 37 & 62/1. = Rs. 60,19,400/-
} - 69,13,400/-
DMF Paid for Gat No. 37 & 62/1. = Rs. 8,94,000/-

Contractor has extracted Murum from the Nakane Pazar Talao only from Gat No. 37 & 62/1 of village:
Morane Pra. Laling, Tehsil & Dist. Dhule.

Further to the above facts, it is also to state that, for the Stone & Aggregate, required for Project Highway,
we have established our Quarries & Crushers and also purchased the aggregate form various sources. The
details of Quarries and stone crushers is tabulated below;

Stone Quarry and Crusher locations

Sr. Location of Crusher Stone Quarry
" | Project Section 7
No. Chainage/ " - Village/ Tehsil &
Location ;Ytllage Tehsil District Location District
) IR
Section -0 ..—-""Km 5;&;40?) 1{\@‘ Saundane Dhule Dhule Babhulwadi Dhule
1 Km 510+000 to -
Km 524+800 T?f;:}fz?e Raver Dhule Dhutle Raver Dhule
Section-1  wdr Anchale Mukti Dhule Mukti Anchale Dhule
2 Kgnfég;sgggo ~+— Ambika Stone Sarve Sindkheda Dhule AmtnSi;arszone Smgrl;l:leeda,
Section - 11 i
3 | Km537+000to - KM5584250- 1 o\ dlay | Sakri Dhule Khandlay Sakri,
Km 607+000 LHS Dhule

Page2 of 3
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J. M. MHATRE INFRA PVT. LTD.

Chinchpada
. Sawarat Plant
Km 63%;900 #—Sawarat | Navapur | Nandurbar NNa\:iap Ll;r'
New Sawrat | fvancurbar
Men Talav
~|  Shree Kailash Shree Kailash
Section - 11 R ]alm‘am ]alaram
Km 607+000 to
Km 650+794 - Swastik Swastik
— Mahakali Tapi Mahakali Songadh,
Songadh | Songadh Gui ’ Tapi,
] Bhumi Stone ujrat Bhumi Stone Gujrat
|- Shree Nathji Shree Nathji
*  Atik Metal Atik Metal
7~ Gujrat Stone Gujrat Stone

In view of above, Documents of excavation of mining material, Royalty paid Statement, Receipts & Challans
etc. for Nakane Talao is enclosed herewith for your kind information and further needful please.

Thanking you and assuring you of our best services at all the time.

Yours truly,
For ] M Mhatre Infra Pyfyaic’Litnited,
)
-
3 S
(a <

T

1. Contract Agreement Copy.

2. Application from Contractor.

3. Application forwarded by NHAI to Collector & Dist. Magistrate, Dhule.
4. Necessary permits by Collector & Dist. Magistrate, Dhule for Mining,
5. Royalty Paid Statement, Receipts & Challans.

6. MoRT&H Circular.

7. State Government Circular.

8. Permissions & Clearances of Stone Quarry and Crusher locations.

Copy to: The Team Leader, M/s. Theme Engineering Services Pvt. Ltd,, Plot No. 11, Mansaram Nagar, Sakri
Road, Dhule Dist. Dhule- 424 002,

Page 3 of 3
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C :: had CHALLAN
MTR Form Number-6

ORN  MHO09161323202122€ |BARCODE  #f IR KIRAPHBSN HiR HiiMBNRIZN 0 W | Daee 24/11/2021-14:58:06

.. .W T

Form ID

Department  Revenue Department Payer Details

—efomtm — o

Mineral Ccrcession Fees, Raies Ang Royaitics TAX 1D/ TAN 7% Any) ! 13031
Typu of Payment Receipts from Minor Mincratl Rulee 10 Rurs: arce

I's

IPAN Mo Applicanie) | AACC 29591

Office Name TAHSILDAR CHULE

'Fuii dems 4 M MAHATRE INFRA PTIVATE UMITED
Location DHULE a——j
Year 2021-2022 One Time T ' F !a:/Bloc;No, { SAHKAR NAGAR PANVEL
Account Head Details 1 Armount In Re. '.FremiseslBuildlr.g
0853013901 Fees and Royalties 330600.0C | Road/Streat
. ;Area,‘Loca%ity Dhule
8 ;

| TowniCity/District

PiN

Remarks (f Any)

p SO v 4

Ameunt I | Three Lakh Thirty Thousand Six Hundred Rupees Only

U VULV ILVUVIYE O OWULUYWLOLELEGESEOGOGOLVGLOG®OGE &8 o

Total 3,30,600.00 | Words
Payment Detalis BANK OF BARODA ) . FOR USE IN RECEIVING BANK
f— Cheque-DD Details - Bank CIN |Ref. No. 020039420211 124“)867 12633389843

Cheque/DD No. Bank Date {RBI Date |24/11/2021-14:59:52 Not Verified with RBf

Name of Bank Bank-Branch BANK OF BARODA

Name of Branch Scroli No. , Date Not Verified with Scroll .

Department ID : 17823 Mobile No. : 9730005555 )

L)

=3
- .
.; Page 1/1 Print Date 24-11-2021 03:00:04
g [ we’“A
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CHALLAN
MTR Form Number-6

[Of

JGRN  MHO009861924202122E | BARCODE NI A s g N MU | Date 08/12/2021-17:34:32| Form 1D

Department Revenue Department Payer Detalls q
Mineral Concession.Fees, Rates And Royalties TAX 1D / TAN (if Any) | 13031 .
Type of Payment Receipts from Minor Mineral Rules in Rura! Area - 1 '
PAN No.(If Applicable) | AACCJ2959L
¢
Office Name TAHSILDAR DHULE Full Name J M MAHATRE INFRA PTIVATE LIMITED
. gy
Location DHULE . - !
- -
Year 2021-2022 One Time Flat/Block No. SAHKAR NAGAR PANVEL ; (
Account Head Detalls Amount In Rs. | Premises/Building (
0853013901 Fees and Royalties 330600.00 | Road/Street 'y
C - Area/Locality Dhule (
P Nt :
Town/City/District
¢
PIN
<

Rémarks (.If Any) _ 5

-

Br:ass Murum Royalty ' (1
¢
¢

Amount In | Three Lakh Thirty Thousand Six Hundred Rupees Only

Total 3,30,600.00 | Words ¢
Payment Details 3 BANK OF BARODA A . Co FOR USE IN RECEIVING BANK (
C e Cheque-DD Detalls Bank CIN |Ref.No. |02003942021120801210| 1265196111 C
Cheque/DD No. . : Bank Date [RBIDate [08/12/2021-17:35:56 | Not Verified withRBI | §
Name of Bank - Bank-Branch BANK OF BARODA .
Name of Branch Scroli No..; Date Not Verified with Scrof! .

Department D : 22106 Mobile No. : 97300055§;
L]
]
o
C
<
L]
. .

Page 1/1 Print Date 08-12-2021 05:40:24
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Payment Successful

Your Psyment has been processed! Details of transactions are included below

'( : . Transaction Date : 2021/08/12 05:45 PM Demand No. : DN/12216/1
! Billing Name : J M MAHATRE INFRA PTIVATE Transaction No. : 110354249138
LIMITED '
Bank reference No.: 1282146633
i Billing Address : SAHKAR NAGAR PANVEL
. - Order Status : Success
Billing City : Dhule
' Payment Mode : Net Banking
Billing State : Maharashtra
. Currency : INR
Billing Zip : 425404
: Amount : 38260.00
. Billing Country : India
C. A\\/» \

Billing Contact No.: 9730005555’

rprqjqctsdhule@gmail.cpm

hitps:/imah i.maharashtra.govin/Pay R aspx
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MTR Form

CHALLAN

Number-6

GRN MH010727139202122E |BARCODE

T TR ARHUNTRE (O EE e

Date 27/12/2021-15:31:16 | Form 1D

Depaitment  Revenue Department

Payer Details

. 1¥ypo of Payment Recelpts from Minor Minerat Rules in Rural Area

Mineral Concassion Fees, Rates And Royallies

TAXID ' TAN (If Any) | 13031

PAN No. (It Applicable) | AACCJ2959L

Office Name  TAHSILDAR DHULE Full Name J M MAHATRE INFRA PTIVATE LIMITED
Location DHULE -
Year ' ;’3021.2022 One Time FlatBlock No. SAHKAR NAGAR PANVEL "
. "'lxccsl‘!’f;“ﬂ‘iaio“‘“‘ Amount In Rs. | Premises/Building
0853013901 -Fees and Royallies 330600.00 | Road/Street
. ArealLocallity Dhule
Town/City/District

e 8 Fag Kiindane Mouje Morarie PL Gut éo.; _
—f"}- kT N R ¢
. IR Paant ¢
. Gghﬂalane Talavsgo- * - v p

e pmrens e i i

Page 1/1

i e R i
AmountIn | Three Lakh Thirty Thousand Six Hundred Rupees Only A
3,30,600.00 |Words ' :
A = & FORUSENRECEVING BANK
Bank CIN [Ref. No, 102003942021122701582| 1267669730 —
Bank Date |RBI Date |27/12/2021-15:33:16 Not Verified with RBI‘ ;
A Bér;k'-Bran{:h v BANK OF{BARODA ) ,
Ll Lk : 3 :
B SéroUNo“‘Bate Yerlﬂ,;d with Scrol ) 7 ; =
R Mobile No. : 97360055;5

*

Print Date 27-12-2021 03:33:29

%
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: Payment Successful

3 l Your Payment has been processed! Datails of transactions are induded below
" ! .
' Transaction Date : 27/12/2021 15:37:54 Demand No. : DN/15132/1
. Billing Name : J M MAHATRE INFRA PTIVATE Transaction No. : 110370063912
j'_, ummeo :
1 ‘ Bank reference No.: 1284520433
4 i Billing Address : SAHKAR NAGAR PANVEL
i ’ - Order Status : Success
8 t Billing City Dhule
’ : Payment Mode : Net Banking -
: * . Billing State : Maharashtra
) Currency : INR
’ . Billing Zip : 425404 .

- Amount 38260.00

(.'5 Billing Country : India

Billing Contact No. : 97300055SS

H
|

Billing Email: . - mmrprojectsdhule@gmail.com
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. CHALLAN !l
MTR Form Number-6 - '
GRN  MHO011455079202122€ |BARCODE [l IR RN AR M LBBIEU UM | Date 10/01/2022-17:47:26 | Form ID C I
Department Revenue Department Payer Details C
Mineral Concession Fees, Rates And Royalties TAX 1D 1 TAN (If Any) | 13031 C‘ |
Type of Payment Receipts from Minos Minets Rules in Rural Area g
PAN No.(if Applicabie) | AACCJ2959L C l
Office Name TAHSILDAR DHULE Full Name J M MAHATRE INFRA PTIVATE LIMITED l
Location DHULE ‘
Year 2021-2022 One Time Flat/Block No. SAHKAR NAGAR PANVEL C !
Account Head Details Amount in Rs. | Premises/Building - i
0853013901 Fees and Royatties 330600.00 | Road/Street ¢ |
ArealLocality Dhute c |
Town/City/District I
e I
PIN ‘
¢
Remarks (If Any) |
, -
Demand Note No,:17475, 6 Fagne 10 Kundane Mouje Morane Pr.L Gut No. |
62/1 Nakane Talav 50 ¢ 1
¢
¢
Amount In | Three Lakh Thirty Thousand Six Hundred Rupees Only c
Total 3,30,600.00 | Words C
Payment Details BANK OF BARODA FOR USE IN RECEIVING BANK
I
Cheque-DD Detalis Bank CIN | Ref. No. 02003842022011002063} 1269479914
Cheque/OD No. Bank Date |RBiDate |10/01/2022-17:48:34 Not Verified with RBI ¢
Name of Bank Bank-Branch BANK OF BARODA ¢
Name of Branch Scroll No. , Date © Not Verifszd with Scroll v
Department iD : 33509 Mobile No. : 9730005555.'
4
: N
¢
L
]
Page 1/1 Print Date 10-01-2022 05:50:36
v
v
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Payment Successful
Your Payment has been processed! Details of transactions are included below

Transaction Date : 2022/10/01 05:58 PM Demand No. : DN/17475/1
Billing Name : J M MAHATRE INFRA PTIVATE Transaction No. ; 111383938554
UMITED
N Bank reference No.: 1286430302
Billing Address : SAHKAR NAGAR PANVEL
Order Status : Success
Billing City : Dhule
Payment Mode : Net Banking
Billing State : Maharashtra
Currency : INR
~ Billing Zip 425404 :
Amount : 38260.00
Billing Country . India i

Billing Contact No.: 9730005555
Billing Ernail : mmrprojectsdhule@gmail.com
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VUV UJUUDIVUUUUUVUUOLUUOOGLOLODOOCLCOLLLOLOLEY ¥ & (¢

CHALLAN
MTR Form Number-§
GRN  MHO14267701202122€ |BARCOOE U IHI1XIRTNIRI BN SHRIMMMINI SR | Oate 08/03/2022-17-28:58 | Form 1D H
Department  Revenue Department Payer Details
Minesal Concession Fees, Rates And Royatties TAX 1D/ TAN 8¢ Anyj | 12031
Type of Payment Receipts rom Minor Mineral Rules in Rural Area
PAN No.{if Applicable} | AACCJ2959L
Office Name TAHSRDAR DHULE Full Name J M MAHATRE INFRA PTIVATE LIMITED
Location DHULE
Year 2021-2022 One Time Flat/Block No. SAHKAR NAGAR PANVEL
Account Head Details Amount in Re. | Premises/Buitding
0853013901 Fees and Royaities 330600.00 | Road/Street
Arealt.ocality Dhute
Town/City/District
PW
Remarks (It Anty)
DN:27808, Gut No 621 Wakane Talav Murum royalty 500 Brass 5 &
Amourt tn | Three Lakb Thirly Thousand Six Hundred Rupees Only
Total 3,30,600.00 | Words =
Paswent Details BANK OF BARODA FOR USE IN RECEIVING BANK
Cheque-DD Details Bankx CIN |Ref No. | 02003942022030801494 1277144822 N
Cheque00 No. Bonk Date |RBIDate |08/03/2022-17:30:25 | Not Verified wittvRBE |
Name of Bank Bank-Branch 'BANK OF BARODA :
Name ot Branch Scooli No. , Date Not Verified with Scroll 3;
Degastment (D : 52564 Mobile No. : 9730005855
.

4 .

Print Date 08-03.2022 05:33:34
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Your Payment has been processed! Detads of tsansactions are included below

: o Payment Successful ’

Transaction Date : 2022/08/03 0539 Poa Demand No. : ONLZ7888/1
Biling Name : 3 M MAHATRE INFRA PTNATE Transaction No. : WI37692277

~ Bank reference No.: 1294093563
Bilting Address : SAHKAR HAGAR PANVEL

Ovder Status Success
Bilfing City : Bhulele

Payment Mode : et Banking
Bifling State : Maharashtra

Currency : e
8ifng Zip . 425404

Amount . 38260.00
Billing Country : Indio

Bitting Contact No.: 9730005555

Bifhing Emait : mewprojecistihute@graail.com
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CHALLAN
MTR Form Number-6

GRN  MH014997801202122€ |BARCODE N IBIILISHIKERYVRUINMINMINNIIM® | Date 22/03/2022-11:05:33 | Form 1D
Department  Revenue Department Payer Details i
Mineral Concession Fees, Rates And Royaltias TAX 1D/ TAN (f Any) | 13031 *T
Type ot Paymant Receipts from Minor Minsral Rules in Rural Area
PAN No.{If Applicable) | AACCJ2959L
Otfice Name TAHSILDAR DHULE Full Name J M MAHATRE INFRA PTIVATE LIMITED
Location DHULE ‘
Year 2021-2022 One Time Flat/Block No. SAHKAR NAGAR PANVEL
Account Head Details Amount In Rs. | Premises/Bullding
0853013901 Fees and Royalties 330600.00 | Road/Streat
Areafl.ocality Dhule
Town/CityDistrict
PN
Remarks (if Any)
DN:29988, Fagne to Kundane Mouje Morane G No. 62/ Nakane Talav
500 Brass M V
Amount In | Three Lakh Thirty Thousand Six Hunu.ed Rupees Only
Fotal 3,30,600.00 | Words
Payment Details BANK OF BARODA FOR USE IN RECEIVING BANK
Cheque-DD Details Bank CIN [Ref No. |02003942022032200425] 1279020946
Cheque/DD No. Bank Date |RBI Date |22/03/2022-11:09:42 Nat Verified with RBI
-' Name of Bank Bank-Branch BANK OF BARODA
Name of Braneh Scroll No. , Date Not Verified with Scroll
| Department iD - 56423 Mobile No. : 9730005555

Print Date 22-03-2922 17:09:53

i
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Payment Successful |
Your Payment has been processed! Details of transactions are included below E
e e e I i
Transaction Date : 22/03/2022 11:20:06 Demand No. : DN/29988/1
Bitling Name J M MAHATRE INFRA PTIVATE Transaction No. . 111449034787
LIMITED
- Bank reference No.: 1295969759
Billing Address : SAHKAR NAGAR PANVEL
Order Status Success
Billing City : Dhule
Payment Mode : Het Banking
Billing State : Maharashtra
Currency : INR
Billing Zip 425404
Amouont : 38260.00
Bilting Country : India
Billing Comtact Ne. : 9730005555
Billing Email nmunrprojectsdhule@gmail.com
NS —— e e e e e e e e
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CHALLAN
MTR Form Number-8

Saganment ID : 60754

GRN  MHO018005252202122E |BARCODE BIEIRHBIANGH IFININIISINMUINIINOE | Date 31/03/2022-17:50:10 | Form 1D
Department  Revenue Department Payer Details
Mineral Concession Fees, Rates And Royaities TAX 1D / TAN (if Any) | 13031
Type of Payment Receipts from Minor Mineral Rules in Rural Area
PAN No.(If Applicable) | AACCJ2959L
©ffice Name TAHSILDAR DHULE Full Name J M MAHATRE INFRA PTIVATE LWMITED
Location DHULE
Year 2021-2022 One Time Flat/Biock No. SAHKAR NAGAR PANVEL
Account Head Detalils Amount In Rs. | Premises/Building
0853013901 Fees and Royaities 330600.00 | Road/Street
Areallocality Dhule
Town/City/District
PIN
Remarks (if Any)
DN:31944, 06 Fagne to Kundane Mauje Morane PL Get dNo. 871 (Nakane
Talav) 5
Amount In | Three Lakh Thirty Thousand Six Hundred Rupaas Only
 Total 3,30,600.00 | Words
Payment Details BANK OF BARODA FOR USE IN RECEIVING BANK
Choque-DD Details Bank CIN |Ref. No. |02003942022033 103522} 1280606348
Cheque/DD No. Bank Date |RBi Date |31/03/2022-17:50:58 Nt Verifud m RB!
(N'ame of Bank Bank-Branch BANK OF BARODA
Mame of Branch Scroll No, , Date Not Verified with Scro¥
Mobile Na. : 8730005555

Print Date 39-03-2022 05-52:58
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-Payment Successful
Your Payment has been processed! Details of transactions are included below
Transaction Date : 31/03/2022 18:00:32 Demand No. : DN/31944/2
8illing Name - J M MAHATRE INFRA PTIVATE Transaction No. . 111458190479
LIMITED

Bank reference No. . 1297457175
Billing Address : SAHKAR NAGAR PANVEL

Order Status.: Success
Billing City : Dhule

Payment Made . Net Banking
Billing State : Maharashtra

Curreney : INR
Billing Zip : 425404

Armount : 38260.00
Billing Country : India
Billing Contact No.: 9730005555
Billing Email - mmrperajectsdhule@gmail.com

WA /MBraknEng MARGIesrrs 95 cansfayr sriResponse aspx
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CHALLAN
MTR Form Number-6

GRN  MHO00502054202223E | BARCODE BIRER I R REREI BN | Date 13/04/2022-11:28:02} Form ID
Department Revenue Department Payer Details
Mineral Concession Fees, Rates And Royalties TAX ID / TAN {(if Any) | 13031
Type of Payment Receipts from Minor Mineral Rules in Rural Area
PAN No.(If Applicable) | AACCJ2959L

Offico Name TAHSILDAR DHULE Fulli Name J M MAHATRE INFRA PTIVATE LIMITED
Location DHULE
Year 2022-2023 One Time Flat/Block No. SAHKAR NAGAR PANVEL
Account Head Details Amount In Rs. | Premises/Building
0853013901 Fees and Royalties 330600.00 | Road/Street
Area/Locality Dhule
Town/City/District
PIN
Remarks (If Any)

DN:32921, NH No. 6 Fagne to Kundane Mouje Mc.ane PL Gut No. 62/1

(Nakane Ta
Amount In | Three Lakh Thirty Thousand Six Hundred Rupees Only

Total 3,30,600.00 | Words

Payment Details BANK OF BARODA FOR USE IN RECEIVING BANK

Cheque-DD Details Bank CIN | Ref. No, 02003942022041300375] 1282204374
. Cheque/DD No. Bank Date |RBI Date {13/04/2022-11:29:07 Not Verified with R8I
Name of Bank Bank-Branch BANK OF BARODA'
Name of Branch | Scrofl No. , Date Not Verified with Scroli
A Mobile No. : 9730008555

Departiment 1D : 62751

Print Date 13-04.2022 11:31:31
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\ 2 Payment Successful |
Your Payment has been processed! Details of transactions are induded below J'
Transaction Date : 13/04/2022 11:37.09 Desmaned No. : DN/32921/1 i
Billing Name : J M MAHATRE INFRA PTIVATE Transacton No. - 111470477253
UMITED
- Bank reference No.: 1299152607
Billing Address : SAHKAR NAGAR PANVEL
Order Status : Success
8ifling City : Dhule .
Pagrmemt Mode : Net Banking
Bilfing State : Maharashtra
Cumrency : INR
Billing Zip : 425404
Amount : 38260.00
Billing Country : India
Bifling Contact No.: 9730005555
Billing Emadl mmrprojectsdhule@gmail.com
- —_— e .
hiips, draanarhare cahorgskay Gov AP aymariRespaIse B3
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CHALLAN
MTR Form Number-6
GRN  MHO000974742202223E |BARCODE I BV LIIREHENI 0 RNGEARUBIBIEN IS | Date 25/04/2022-15:25:21 | Form ID
Department Revenue Department Payer Details
Mineral Concession Fees, Rates And Royalties TAX ID/ TAN (if Any) | 13031
Type of Payment Receipts from Minor Mineral Rules in Rural Area
PAN No.(if Applicable) | AACCJ2959L
Office Name TAHSILDAR DHULE Full Name J M MAHATRE INFRA PTIVATE LIMITED
Locatlon DHULE
Year 2022-2023 One Time Flat/Block No. SAHKAR NAGAR PANVEL
Account Head Details Amount in Rs. | Premises/Building
0853013901 Fees and Royalties 330600.00 | Road/Street
Arealt.ocality Dhule
Town/City/District
PIN
Remarks (If Any)
DN:33996, No. 6 Fagne to Kundane Mouje Morane PL Gut No. 682/4
Nakane Talav
AmountIn | Three _akh Thirty Thousand Six Hundred Rupees Only
Total 3,30,600.00 | Words
Payment Details BANK OF BARODA . FOR USE IN RECEIVING BANK
Cheque-DD Details Bank CIN [Ref. No. |02003942022042500769] 1283737073
Cheque/DD No. Bank Date |RBi Date |25/04/2022-15:27:01 Not Verifiea with RBI
Name of Bank Bank-Branch BANK OF BARODA
Name of Branch Scroll No. , Date Not Verified with Scroil
Dapartment ID - 64603 Mobile No. : 6730005555

Frint Cate 25-04-2022 03:23:00




. 2032, 3% PN
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° Payment Successful

Your Payment has been processed! Details of transactions are included below

Transaction Date :

Billing Name :

Billing Address :
Bitling City :
Billing State :
Bifling Zip :

Billing Country :

Billing Email :

Billing Contact No. :

25/04/2022 15:30:44

3 M MAHATRE INFRA PTIVATE
LIMITED

SAHKAR NAGAR PANVEL
Dhule

Maharashtra

425404

India

9730005555

mmrprojectsdhule@gmail.com

hrigs /inghaknany mahareshira govin/PaymemResponse 8apx

Demand No. :

Transaction No. :

Bank reference No. :

Order Status :
Payment Mode :
Currency :

Armount :

shirs.goxinPaymentRasponse sspx 219 ) -
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DN/33996/1

[

111482652096

e

1300686620
Success

Net Banking

LV B )

INR

38260.00

o
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CHALLAN 4
MTR Form Number-6 <
GRN  MHO001535135202223€ |BARCODE B IMUIUEHIEN I HIMANIGERILINIERE] | Date 06/0572022-14:30:53 | Form ID ¢
Department Revenue Department Payer Details ‘
Mineral Concession Fees, Rates And Royalties TAX D / TAN (1 Any) | 13031
Type of Payment Receipts from Minor Mineral Rules in Rural Area ¢
PAN No.(If Applicable) | AACCJ2359L
Office Name TAHSILDAR DHULE Full Name J M MAHATRE INFRA PTIVATE LIMITED ¢
Location DHULE c
Year 2022-2023 One Time Flat/Block No. SAHKAR NAGAR PANVEL ¢
Account Head Details Amount In Rs. | Premises/Building C
0853013901 Fees and Rdyalties 330600.00 | Road/Street .
Area/Locality Dhule ‘
Town/City/District
PIN C
Remarks (If Any) (
DN:35165, Mouje Morane PL Gut no. 82/1 Nakane Talav 500 Bress (
Murum Royalty (1
¢
¢
Amount in | Three Lakr Thirty Thousand Six Hundred Rupees Only (
Total 3,30,600.00 | Words
Payment Details BANK OF BARODA FOR USE IN RECEIVING BANK (
Cheque-DD Details 8ank CIN |Ref. No. |02005942022050600726 1285316986 (
Cheque/DD No. Bank Date |RBIDate |06/052022-14:31:53  |{Not Verified with RBI. 4
Name of Bank Bank-Branch | BANK. OF BARODA t
Name of Branch Scroll No. . Date Not \terified with Scrofi : R
f)epanment 1D : 67435 Mobile Nc¢ : 9730005555
)
\
(
¢
3
t
t
Frige frint Date 06-05-2022 02:33:17
?
¢
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 J Payment Successful
‘ Your Psyment has been processed! Details of transactions are included below
Transaction Date : 2022/06/05 02:36 PM Demand No. : DN/35165/
Billing Name J M MAHATRE INFRA PTIVATE Transaction No. 111495458795
D LIMITED
. Bank reference No.: 1302265605
‘ Billing Address : SAHKAR NAGAR PANVEL
Order Status : Success
> 8illing City : Dhule
Payment Mode : Net Banking
* Billing State : Mabharashtra
Currency : INR
.e Billing Zip : 425404
_ Amount : 38260.00
a Billing Country : India
2 Billing Contact No.: 9730005555
D Billing Email : mmrprojectsdhule@gmail.com
_a —— i e et e e e et s e J
hegs simghaknar: mathsraat 8 gov /P symenResponse aspx
) ’ . B .
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CHALLAN
MTR Form Number-6

GRN  MH002118031202223€

BARCODE HIBHIABENINIINUINKIINGNRRISIIAN

Date 20/05/2022-11:12:56 | Form 1D

Department  Revenue Department Payer Details
Mineral Concession Fees, Rates And Royalties TAX 1D/ TAN (if Any) | 13031
Type of Payment Receipts from Minor Mineral Rules in Rural Area
PAN No(X Applicable) | AACCJ2959L
Office Name TAHSILDAR DHULE Full Name J M MAHATRE INFRA PTIVATE LIMITED
Location DHULE
Year 2022-2023 One Time Fiat/Block No. SAHKAR NAGAR PANVEL
Account Head Detalls Amount In Rs. | Premises/Building
0853013901 Fees and Royalties 330600.00 | Road/Street
Area/Locality Dhute
Town/City/District
PIN
Remarks (¥ Any)
DN:36580, 6 Fagne to Kundane Moujs Morane PL Gut No. 62/1 Nakane
Talav 3
Amountin | Three Lakh Thirty Thousand Six Hundred Rupees Only
Total 3,30,600.00 | Words
Payment Details BANK OF BARODA FOR USE IN RECEIVING BANK
Cheque-DD Details Bank CIN |Ref No. |02003942022052000275] 1287217434
Cheque/DD No. Bank Date |RBi Date |20/05/2022-11:14:52 Not Verified with.RBI
Name of Bank Bank-Branch BANK OF BARODA
Name of Branch Scroll No, , Date Not Verified with Scrolt
Department ID : 70115 Mobite No. : 9730005555
Page 1/1 Print Date 20-05-2022 11:15:03
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Payment Successful O C
Your Payment has been processed! Details of transactions are included below
_— e ; e (-
Transaction Date : 20/05/2022 11:18:48 Demand No. : DIN/36580/1 c
Billing Name : J M MAHATRE INFRA PTIVATE Transaction No. . 111509552061 c
LIMITED
- Bank reference No.: 1304165517 c
Billing Address : SAHKAR NAGAR PANVEL
Order Status : Success c
Billing City : Dhule
Payment Mode : Net Banking c
Billing State : Maharashtra
Currency : INR C
Billing Zip : 425404
Amount : 38260.00 ¢
Billing Country : India
C
Billing Contact No.: 9730005555
-
gilling Email : mmeprojectsdhule@gmail.com
¢
\. — — e e e e e e ————————— e e —
C
-
-
-
C‘
C .
C .
o
.
o
-
c;
C v
-
o
o
'3

hitp 3 ifmanakharh maharashua gov »/PrymeniRespanse asox
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CHALLAN
MTR Form Number-6

(

26/05/2022-15:58:07 | Form 1D

GRN  MH002423361202223E | BARCODE B I T NS U | oate
Department  Revenue Department Payer Details c
Mineral Concession Fees, Rates And Royalties TAX 1D/ TAN (If Any) | 13031 "c
Type of Payment Recelpts from Minior Mineral Rules in Rural Area —————— e
PAN No.(if Applicable) | AACCJ2959L (
Office Name  TAHSILDAR DHULE Fuit Name J M MAHATRE INFRA PTH/ATE LIMITED ¢
Location DHULE . ¢
Year 2022-2023 One Time Flat/Block No. SAHKAR NAGAR PANVEL
C
Account Head Detalls Amount In Rs. | Premises/Building
0853013901 Fees and Royalties 330600.00 | Road/Street C
ArealLocality Dhule C
Town/City/District C
PIN I c
Remarks (If Any)
C
DN:37210, Mauje morane Nakane talav 500 brass murum royalty
¢ ¢ ¢
-
<
Amountin | Three Lakb Thirty Thousand Six Hundred Ruoees Or.c
Total 3,30,600.00 | Words C
Payment Detalls BANK OF BARODA FOR USE IN RECEIVING BANK c
Cheque-DD Details Bank CIN {Ref. No. 02003942022052601047| 1288011705 c
Cheque/DD No. Bank Date |RBi Date |26/05/2022-15:59:1% Not Venfies with
| ' C
{ Name of Bank | Bank-Branch BANK OF BARODA
. 5 .
I~ : ~
{ Name of Branch ¢ Scrott No. , Date Mot Varified with Szrol
Department 1D : 71726 Mobiie No Ex
[
-
C
' c
<
'Y
Page 1/1 print Date 26-.4-202. -‘
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Payment Successful.

Your Payment has been processed! Details of transactions are included below

e —— e B N U _— p

Transaction Date : 26/05/2022 16:03:33 Demand No. : DN/372101
Billing Name : J M MAHATRE INFRA PTIVATE Transaction No. : 111515613367
LUMITED
Bank reference No.: 1304960952
8illing Address : SAHKAR NAGAR PANVEL®
Order Status : Success
Billing City : Dhule
Payment Mode : - Net Banking
Billing State : Maharashtra
Currency : INR
Billing Zip : 425404
Amount : 38260.00
Billing Country : India
Billing Contact No.: 9730005555
Bifling Email ; mmrprojectsdhule@gmail.corn
| - —_——— ——
%

e e

————
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CHALLAN
MTR Form Number-68
GRN  MH002866874202223 [BARCOOE B INHAUSHIIRI ISUMNNNERIBINIWY | Date 04/06/2022.11:33:16 | Form D
Department Revenue Dopar!moni N _Payer Detalis
Mineral Concession Fees, Rates And Royalties TAX 1D/ TAN (It Any) | 13031 o
Type of Payment Recelpts from Minor Mineral Rules in Rural Area .
PAN No.(if Appiicable) | AACCJ2959L
Office Name TAHSILDAR DHULE Full Name J M MAHATRE INFRA PTIVATE LIMITED
Location DHULE‘
Year 2022-2023 (".)ne Time FlatBlock No. SAHKAR NAGAR PANVEL o
Aceour_tt Head Detalls Amount In Rs. | Premises/Building
0853013901 Fees and Royalties 330600.00 | Road/Street
Areall.ocality Ohule
Town/City/District
PIN l i
Remarks (If Any)
. DN:38214, No. 6 Fagne to Kundane Maoje Morane PL Gu! N¢ #2 -
Nakane Tatav
AmountIn | Three Lakh Thirty Thousand Six Hundred Rupees Ony
Total 3,30,600.00 | Words ‘
Payment Details BANK OF BARODA FOR USE IN RECEIVING BANK
Cheque-DD Details Bank CIN |Ref, No. 02003942022060400235] 1269108982
Cheque/DD No. Bark Date |RBI Date |04/06/2022-11.35:45 ot Venfieu : ,:L
Name of Bank Bank-B8ranch 8ANK OF BAR;JDA

' Name of Branch

} Scroll No. , Date

Not Verifie¢ with Scrol

Department ID : 73430

Mobile No

Print Date 04-06-¢ 312
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Payment Successful ~
mnymmmmpmussedloeunsdmnsacﬁmuehdudedbdw ‘ ¢
— P —
—_— T ¢
Transaction Date : 2022/04/06 11:37 AM pemand No. : DN/38214/ ¢
Billing Name: 1 M MAHATRE INFRA PTIVATE Transaction No.: 111524837070 (-
UMITED
Bank reference NO. . 1306056685 c
gilling Address SAHKAR NAGAR PANVEL
Order Statvs Success C
gitling City: Dhule B
payment Mode Net Banking C
Billing Stete: Maharashtra
. Currency: INR C
gilling Zip* 425404
, , Amount: 38260.00 ¢
Bitling Country : India
Bifing ContactNo,: 9730005585 v
Billing Emall : - mnupso]ectsdhule@gmai\.com ¢
- PP S \ e Q
C‘
¢ ¢
v
v
[
o
C\
o
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l,"
- ¢
A
:
v
Naps Jimahakhani) maherashirs icu\lPWKRespoﬂse.npx ;
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CHALLAN
MTR Form Number-6  * S

JOTORRS N « 2 £

BARCODE £ EOHBHU I BRI I | Date  10/06/2022-15:25:54 | Form 10

GRN MH003195828202223E

Department  Revenue Department Payer Details

Minaral Concesslon Fees, Rates And quames TAX 1D / TAN (If Any) | 13031
t Receipts from Minor Mineral Rules in Rural Area

Type of Payment
PAN No.(If Applicable)  AACCJ2959L

J M MAHATRE INFRA PTIVATE UIMITED

* * lofficeName TAHSILDAR DHULE L Full Name
Location DHULE
Year 2022-2023 One Time FlavBlock No. SAHKAR NAGAR PANVEL
Account He'ad Details Amount In Rs. | Premises/Building

0853013901 Fees and Royallies 330600.00 | Road/Street

Areal/locallty Dhue

Town/City/District

PIN \ i

Remarks (If Any)

DN:38S64. Morane PL 62/1 Nakane talav 500 Brass Murum (o yaily

o o } g
NN D) P e O e N = OO = N— O O—C—0—C |

[
<
| -
|
! I Amount tn | Three Lakh Taidy Thousand Six Hundreu Fui
- —
Yotal 3,30,600.00 | Words
Payment Detalls BANK OF BARODA FOR USE IN RECEIVING BANK
| Chec{ueDD‘Detalls Bank CIN {Ref. No. 0200394202206 1000990 1290027017
Cheque/DD No. i Bank Date | R8I Cate 1(¥06/2022-15:26.58 N ver tag ann RE C_l,
Namse of Bank gank-Branch BANK OF BARODA Cl*
‘Name of Branch Scroll No ., Date Nt /enifnd wath SCron J
Department D - 74828 - Mobite: He x|
>
)
g '3
5 Oant Date -0 LIS e J
.



Billing Email

mmrprojectsdhule@gmail.com
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M % govinPeymeniResp »
Payment Successful
Your Payment has been processed! Detalls of transactions are included below
Transaction Date : 2022/10/06 03:30 PM Demand No. : DN/38964/1
Billing Name : J M MAHATRE INFRA PTIVATE Transaction No. : 111531425355
LIMITED .
Bank reference No.: 1306973938
Billing Address : SAHKAR NAGAR PANVEL
Order Status : Success
Billing City : Dhule
Payment Mode: - Net Banking
Billing State : Maharashtra
Currency : INR
Bitling Zip : 425404
Amount : 38260.00
Billing Country : India
Billing Contact No.: 9730005555
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MTR Form Number-6

.[;m MHO005288122202223€ | BARCODE I HETHIRUIN MOV NUBEWIHENN | Date 21/07/2022-10:25:40 | Form ID

Department  Revenue Department Payer Details

P—" -
Mineral Concesslon Fees, Rates And Royalties TAXID I TAN (if Any) | 13031

Type of Payment Receipts from Minor Mineral Rules in Rural Area ———
PAN No.(If Applicable) | AACCJ2959L

Office Name TAHSILDAR DHULE Full Name J M MAHATRE INFRA PTIVATE LIMITED

Location DHULE

Year 2022-2023 One Time Flat/Block No. SAHKAR NAGAR PANVEL
Account Head Details Amount In Rs. | Premises/Building °
) 0853013901 Fees and Royalties 330600.00 | Road/Street
. Areallocality Dhule
' \['J Town/City/District
PIN ‘

Remarks (If Any)

DN:40574, Fagne te Kundane Mojue Morane F: Gut No. 62/1 Nakan

[

Talav 500 Br

AmountIn | Three Lakh Thirty Thousand Six Hundred Rupees Only
Total ' - 3,30,600.00 | Words

{7 | Payment Detaits BANK OF BARODA * : FOR USE IN RECEIVING BANK
e
N ~ . Cheque-DD Details Bank CIN |Ref.No. |02003942022072100228 1205393961
Cheque/DD No. Bank Date |RB! Date |21/07/2022-10:26:47 Not Verified with RBI
Name of Bank Bank-Branch BANK OF BARODA
Name of Branch Scroll No. , Date Not Verified witﬁ Scroll .
Department ID : 79562 Mobile No. : 9730005555
*
*
Page 1/1 Print Date 21-07-2022 10:28:20
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gov.in/PsymeniResponse. aspx

Payment Successful’

Your Payment has been processed! Details of transactions are included below

Transaction Date :

Billing Name :

8illing Address :
Billing City :

Billing State:

Billing Zip :

Billing Country :
Billing Contact No.:

Billing Email :

21/07/2022 10:30:21

J M MAHATRE INFRA PTIVATE
LIMITED

SAHIKAR NAGAR PANVEL
Dhule i
Maharashtra

425404

india

9730005555

L]
mmrarojectsdhule@gmail.com

Demand No. :
Transaction No. :
Bank reference No.:
Order Status ;
Payment Mode :
Currency :

Armount :

DN/405741
111576351875
1312341626
Success

Net Banking

INR

38260.00

41
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CHACLAN
MTR Form Number-6
GRN  MH005831869202223 |BARCODE I HEHINIRHIN N ISIER INEUBINIRINIR] | Date 01/08/2022-10:39:14 | Form ID
Departmont' Revenue Department Payer Details
Mineral Concession Fees, Rates And Royalties TAX 1D/ TAN (i Any) | 13031
Type of Payment Receipts from Minor Mineral Rules in Rural Area
PAN No.(If Applicable) | AACCJ2959L
Office Name TAHSILDAR DHULE Full Name J M MAHATRE INFRA PTIVATE LIMITED
Location DHULE - ‘ .
Year 2022-2023 One Time Flat/Block No. SAHKAR NAGAR PANVEL
Account Head Details Amount In Rs. | Premises/Building
0853013901 Fees and Royallies 330600.00 | Road/Street
,__‘ ArealLocality Dhule
\';f Town/City/District
PIN
Remarks (If Any)
DN:42266,'Mouje Morane Gut No 62/1 Nakane Talav 500 Brass Murum
Royality
Amount In | Three Lakh Thirty Thousand Six Hunared Rupees Oy
Total 3,30,600.00 | Words |
Payment Details BAt_le OF BARODA FOR USE IN RECEIVING BANK
C Chequg-DD Details Bank CIN {Ref.No. |02003942022080100202} 1296754596
Cheque/DD No. Bank Date |RBIDate |01/08/2022-10;47:19 Not Veﬂﬁed with RBI
Name of Bank Bank-Branch BANK OF BARODA A
Name of Branch [ Scroll No. , Date Not Verified with Scroll
Department ID : 80452 Mobile No. : 9730005555
Page 1/1 Print Date 01-08-2022 10:48:07
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(wew aRag ik ot d3rew, WRa GeeR)
National Highways Authority of India

{(Ministry of Road Transport & Highways, Government of India)

gfRasrT s 391, 4yférar  Project Implementation Unit - Dhule

Mangal Bungiow, Plot No.14, 15, 16 Mansaram Nagar, Near Circuit House, Sakri Road, Dhule - 424002
- ’ T /e TellFax : 02562-276276 & 299833 - -3 E-mail : dhule@nhai.org | piudhule@gmail.com

No. NHAI/PIU-Dhule/NH-6/]MM/2022-23/2 4, 0 Date: 31.12.2022

To,

The Authorized Signatory,

M/s. .M. Mhatre Infra Pvt. Ltd.

Plot No.22, Kalyani Nagar,

Behind Saptashrungi Mangal Karyalaya,
Surat Bypass Road,

Dhule.

Sub:- Balance work of 4-laning from Fagne - Maharashtra / Gujarat Border section of
NH-6 ie. Km. 510.000 to Km. 650.794 in the state of Maharashtra- Application

No.96 of 2022 (WZ) before the National Green Tribunal Western Zone Bench, Pune -
Final Report.- Reg.

Ref:- Report received from the District Collector, Dhule & District Mining Officer, Collector
office, Dhule vide dated 30.12.2022 in respect of Application N0.96 of 2022 (WZ) before the
National Green Tribunal Western Zone Bench, Pune.

Sir,

- Please find enclosed herewith copy of final report vide dated 30.12.2022 submitted to
the National Green Tribunal Western Zone Bench, Pune against application No.96 of 2022 (WZ)
filed in respect of excavation of minor minerals for the project of 4-laning from Fagne -
Maharashtra / Gujarat Border section of NH-6 i.e. Km. 510.000 to Km. 650.794 in the state
of Maharashura. It is repurted by Uie commitrss w Hon'ble National Green Lribunal Western

Zonc Bench, Pune that, you have excavaled 98 brass to 242 brass of Murum from the hill
adjoint to Nakale Lake.

In this regard, it is directed to submit a report on the issue raised by committee at
the earliest to this office for taken further necessary action in the matter please.

Thanking you,
Yours faithfully,
Encl:- As above g

(Ajay R. Yadav)
DGM (T) & Project Director,
PIU- Dhule

Copy to:- The Team Leader, M/s. Them&neering Services Pvt. Ltd., Dhule : for kind

information. BHARRTIALA

WE Hrferd < SfY §F €, §aeR - o0 @RS, 7S Reeht - 110075, GRS : 91-11-25074100/25074200 JTHTEE - 0075 www.nhai.org
Crop.Office : No.G 5 & 6, Sector - 10,Dwarka, New Deihi - 110 075.Tel. : 91-11-25074100 / 25074200 website : www.nhai.org
BUILDING A NATION NOT JUST ROADS.

O:\Pravin D\M. V. Kini & Co. A d\W.P. \ 96 of 2022- NGT\73) To JMM - Origieppii n0.96 of 2022-DMO Rr.doex
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OFFICE OF THE DISTRICT COLLECTOR, DHULE
Email - collector.dhule@maharashtra.gov.in / dmodhule1 6@gmail.com.

Phone No. - 02562-288701
-, = . M"—-—__-'.‘.
Ow/ntining/wsAg84/2022 Date - 30/12/2022

To,

Hon. National Green Tribunal,
Western Zone Bench,
Pune.

thics't - Final report
Original Application No. 96 0of 2022 .
Mr. Sachin Madhavrao Sonawane vs. JM. Mhatre Infra Pvt. Ltd. and Others

References : - 1. Interim report submitted by this office after site inspection
dt. 02/12/2022.
2. This office's letter to Conservator of Forests, Dhule dt. 02/12/2022.

:;, 3. This office’s letter to Addl. Tahsildar, Dhule City and Dy.
N e Superintendent Land Records, Dhule dt. 02/12/2022.

4. Conservator of Forests, Dhule's report to this office, dt. 12 /12/2622.
5. Dy. Superintendent Land Records, Dhule' report to this office.
dt.16/12/2022. ,
6. Add\. Tahsildar, Dhule city's report to this office, dt. 19/12/2022.
7. This office's letter to Exec. Engineer, Irrigation Dept. Dhule
- dt.20/12/2022,
8. This office’s letter to Exec. Engineer, PWD, Dhule dt. 21/12/2022.
9. Dy Commissioner, Nasik Division's letter to Scantrix LLP
dt09/09/2021.
10, This office's letter to Scantrix LLP dt. 22/12/2022.
11. Scantrix LLP's report to this office du, 26,/12/2027,
12. Exec. Engineer, Irrigation De@pt.'s/ report to this office dt. 29/12/2022

With reference to above subject, it is submitted that, as per the order of Hon. Tribunal in !‘
Original Application No. 96 of 2022. Three member committee consisiting of 1. Collector, Dhule 2. Chief ?
Conservator of Forests, Dhule. 3, District Mining Officer, Dhule was formed under the chairmanship of
Collector, Dhule for spot inspection of the area mt_nnoned in 0.A. No. 96/2022 Mr. Sachin Madhavrao
Sonawane vs. . M. Mharrelnﬁa Pvt. Ltd, And Others:

_ Accordingly, the spot xnspeumn was arranged on 02/12/2022 at Nakane lake area, Spot
inspection was _done by (1). Collector, Dhule (2} Chiel Conservator of Forests, Dhule (3) Executive
rnglﬂeer Irrigation Department, Dhule (4) Honorary Wildlife Warden, Dhule (5) District Mining Officer,

Sunil

(¥ scanned with OKEN Scanner
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Dhule (6) representative of Res no 1 shri Mr. Umesh Patil (7) applicant Shri. Sachin Madhavrao
Sonawane. All the sites shown by d'xe complainant Shri. Sonawane were inspected by the committee
members and interim report about the inspection was submitted to Hon. Tribunal on 02/12/2022.

After the hearing on 21/12/2022, Hon. Tribunal had ordered that the interim report to be sent
to all the parties of the matter. Accordingly, this office has sent the interim report to all parties
concerned by registered post.

Regarding the excavation on the hill adjoining Nakane Lake, this office has sought reports from

various departments. They are as follows:-

1. Report From Denuty Conservator of Forests, Dhule :-

‘According to records of Forest department this Jake area is not considered as forest. There has
been no violation of rules under The Wildlife Protection Act of 1972. This area is not under biodiversity
conservation or heritage area. This area is also not under eco-sensitive zone. According to Dr. Vyavhare,
Honorary Wildlife Warden, this lake area is habitat and nesting place of migratory birds especiaily it

winter season. The storage capacity of the lake has increased because of desiltation.

2. Report from Dy Superintendent of Land Records, Dhule ;-

“The excavation on hill at Gut No. 62, village Morane Tal. Dist. Dhule adjacent to the Nakane Lake
was done via Electronic Total Stations on 15/12/2022. It is observed that in an area 0.05 Ha. illegal
excavation has been done as per measurement sheet.’

Dy Superintendent of Land Records, Dhule has not quantified the measured excavation in Brass
or Cubic Meters. This office has issued letter to Exe. Engineer P.W.D,, Dhule on, 21/12/2022 to provide a
report quantifving the exca\(ation in Brass or Cubic Meters. Even after multiple communications via

phone, his office has not received any reply till date.

3. Report From Addl, Tahsildar, Dhule City :-

'Nakane Lake situated at Gut No. 62/1, village Morane, Tal. Dist Dhule provides water for Dhule
City and adjoining villages. As Dhule City faces water scarcity regularly, we had issued permission for
desiltation/extraction of the silt/soil/murum with intention to increase the storage capacity of the Jake.
The permission was given based on Maharashtra Govt. Resolution (Soil and water conservation
department) dt 29/11/2017, and Ministry of Road Transports and Highway, Central Governments
directives for ongoing national highay development works.

Ason tbday the area from which permission for desiltation was given is submerged under water
and cannot be measured. '

According to the record of rights, Gut no 62, village Morane belongs to Executive Engineer,
Irrigation Department, Dhule. The permission was issued only after receiving 'No objection certificate’
from Irrigation dept, Dhule. The opinion of Irrigation Department should also be taken into the

consideration.’

Sunit
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' Accordingly this office has issued a letter to Executive Engineer, Irrigation Department, Dhule on
20/12/2022, They have opined in their letter dated 29/12/2022 that around 98 brass minor mineral
Was excavated from 0.05 Ha area by |. M. Mhatre Infra Pvt. Ltd. during 9/1/2022 and 10/1/2022.
%.Report from Scantrix LLP ;-

Divisional Commissioner Office, Nasik has given permission to a private entity named
Scantrix LLP via letter dated 09/09/2021 to measure all the stone quarries in Nasik division using
Photogrammetry and Geotagging Technology. This office has sought assistance from Scantrix LLP to
quantify the excavated portion of the hill adjacent to Nakane Lake via letter dated 22/12/2022. Scantrix
LLP has submitted its report on 26/12/2022 and has opined that total of 242 Brass minor mineral was
excavated from two parts of the hill adjacent to Nakane Lake.
S. Conclusion

Therefore, it is concluded that, the contractor of NHAL ]. M. Mhatre Infra Pvt. Ltd. was given
permission by Collector office, Dhule and Addl. Tahsildar, Dhule city to extract total of 17,000 brass
silt/soil/murum from the base of Nakane lake via various permits issued during September 2021 to
August 2022 after taking ‘No objection certificate’ from Irrigation dept, Dhule, with the intention to
INETRASP IFS WRkeT afnrage rapacity From the letters icsued te the contractor by Irrigation Dept. Dhule, in
the month of January 2022 it appears that the contractor had tried to excavate murum from the hill
adjacent to nakane lake but it was stopped as soon as Irrigation Dept. raised objection to such
excavation. In this process, the excavation amounting to nearly 98 brass (as per Irrigation Dept
estimates) to 242 brass(as per Scantrix LLP estimates) appears to have been done by the contractor |. M,

Mhatre Infra Pvt. Ltd. The quantification report from Executive Engineer, PWD is awaited.

Along with :- Reference No. Letter from 02 to 12.

(Prathamesh Gholap) (Vivek Hoshing) (Jal rma)
District Mining Officer, Dhule Conservator of Forests, Dhule . Colléctory Dhule

v

For information :-

1. Mr. Sachin Madhavrao Sonawane, Plot No. 54, Gopal Nagar, Jamnagiri Road, Dhule.
2. Adv. Asim Sarode And Associates, Flat No. 1, Prathamesh CHS, Lane No. 5, Prabhat Road, Pune.
3. Office of the Conservator of Forests, Dhule.

4. Office of the Dy Conservator of Forests, Dhule

5. Exec. Engineer, Irrigation Department, Dhule

6. Exec. Engineer, PW.D, Dhule

7. Dy. Superintendent Land Records Dhule, Dhule

8. Addl. Tahsildar, Dhule city _

9. Project Director, PIU National Highways Authority of India, Dhule.

10.). M. Mhatre Infra Pvt. Ltd,, Market Yard, Plot No. 492, Sahakar Nagar Panvel.

Suri
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such individual activities will be subject to extant environmental regulations as per
EIA Notification 2006, as amended and/or applicable environmental safeguard
related directions issued by the State Government /SPCB which need to be observed
while sourcing construction material,

5. Based on the recommendations of the BAC and keeping in view the direction
of Hon'ble NGT, the matter has been examined by the Ministry in detail and it has
been decided that the exemption from EC provided vide 6.0, 1221 (13) daled 28.03.2020

for "extraction or sourcing ov borrowing of ordinary earth for licar projects such as roads, -

pipelings etc. shall be subject to Standard Operating Procedure (SOP) as enclosed to
this Office Memorandum.

6. This is issued with the approval of the Competent Authority.

Encl: as above. ' g M % L.

(Sundar Ramanal 1an)
Scientist ‘I’

To

1. Chaijrman and Member Secretaries of SEIAA/ SEACSs.

9. Chairman, Central Pollution Control Board (CPCB).
3. Chairpersons/Member Secreta ries of all SPCBs/ UTPCCs
4. Al the Officers of 1A, Division

Copy for information to:

1. PS to Hon'ble Minister for knvironment, Forest and Climate Change

2. PS to Hon'ble MoS (EF&CC)

3. PPSto Secretary (FF&CC)

4. PPS to DCEF&SS (BF&CC)

5. PPS 1o AS(IK)/PPS to JS (SKB)

6. Website, MoEE&CC/Guard file

Page2o0f4d
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ANNEXURE

SOP for Borrow Area Identification; its operation, safety and redevelopment
‘T'he activily relates to identification of borrow areas to obtain carth/soil materials; ity
operation, safety and redevelopment shall be carried out as per the following criteria:

i, Selection of site, operation and site-specific measures to adopt

i Environmental issues like siting borrow pit location, soil erosion aspects,
arcumulation of run-off and associated problems, disposal of debris by local
community in open borrow area, transport of borrow earth to construciion site,
preservation of top soil of 13m depth and reuse for plantation, reinstatement of
borrow pits and sites shall be considered before selection of site.

4 Guidelines, Manuals, Notifications etc issued by various agencies from time to
time like IRC, MoR 11, MoFFCC ete shall be followed. .

G Tor selection of the site for the borrow area, agricultural land, cut material
available from other road construction projects, dredging material from
dredging operations of ponds, lakes, rivers and canals, material from barren
land ov land without tree cover outside the road RoW, material from excavation.
of proposed culverts can be considered. Provided further that, highly
productive top-soil shall be stored soparately and used for planation activity.

iv.  Borrowing shall be avoided on the lands close to toe line, irrigated agricultural
lands, grazing land, lands within settlements, 1 Km from environmentally
sensitive areas such as Reserve Forests, Protected Forests, Sanctuary, National
Parks, Conservation Reserve, Wetlands ete, unstable and fragile side-hills,
streams and seepage areas, arcas supporling rare plants/ animal species. It
should be ensured that unsuitable soft rack is not prominent within the
proposed depth of excavation which will render rehabilitation difficult.

2. The General Guidelines

i, The preservation of topsoil will be carricd out in stockpile. :
i A 15 cm lopsoil will be stripped off (rom the borrow pit and this will be stored
in stockpiles in a designated arva for height not exceeding 2m and side slopes
, not steeper than 1:2 (Veriivai: Horizontal).
iii.  Preservation of Top Soil of 13¢m depth and ils reuse for plantation
. Validation of the work of re-use of Top Soil by the Ali/IE. Competent authority
to check the re-use anytime if warranted.
v. Borrowing of carth will be carried out up toa depth of 2m from the existing
ground level.
vi.  Borrowing of carth will not be done continuously throughout the stretch.
vii.  Ridges of not less than 8m widths will be left al intervals not exceeding, 300m.
Vi, Small drains will be cut through the ridges, if necessary, to facilitate drainage.
ix. Depends upon the location. of bocrow areas, the safeguard measures &
management specifictreatiment as a particular borrow area depending upon its

page 3of4
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location viz. Agriculture Land, Elevated Land, Waterbody, near Settlement and
along the alignment.

3. Re-development of Borrow Arcas

The objective of the rehabilitation programme is to return the borrow pit sites to a safe
and sccure area, which the gencral public should be able to use safely. Securing
borrow pils in a stable condition is fundamental requirement of the rchabilitation
process. This could be achieved by filling the borrow pit approximately to the road
level. Following, measures shall be taken for Rehabilitation:

i.  Borrow pits shall be backfilled with rejected construction wastes (unserviceable
materials) including fly ash, compacted and will be given a turfing or
vegetative cover on the surface. If this is not possible, then excavation slope
should be smoothened, and depression is filled in such a way that it looks more
or less like the original ground surface,

i, During works execntion, the Contractor shall ensure preservalion of (recs
during piling of materials; spreading, of stripping material to facilitate water
percolation and allow natural vegetation growth; re-establishment of previous
natural drainage flows; improvement of site appearance; digging of ditches to
collect runoff; and plantation may be carried out wherever feasible or pit may
be developed for water storage as per Amrit Sarovar Scheme of MoRTH.

4. Development of Amrit Sarovar

Under Amrit Sarovar Programme, water bodies are being  developed by

MoRT&H/NFAL/ other road development agencies and the desilting of existing
water body is also being taken up {or water harvesting and re-charge of ground
water. The carth available {rom development of such water bodies is to be utilised for
road works and plantations as per suitability of soil. The State Authorities have
already been advised not o levy any royalty for borrowing of carth for development
of water bodies under Amrit Sarovar Programme.

KERERLK
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J. M. MHATRE INFRA PVT LTD.

“Engineers & Contractors = .
CIN No.: U45202MH2010PTC199433

HEAD OFFICE : Market Yard, Plot No 492, Sahakar Nagar, PANVEL - 410 208, Dist. Raigad, Maharashtra.
TEL.. (022) 27451625 / 27460536 / 27459771-72-73-74-T5 » Fax : 27460537 « E-mail - hopanvel@jmmipl.in ¢ web: www.jmminfra.com

Ref.: JMMIPL/NHAI/Fag-Mah-Guj Bor/NH-6/2022-23/97

To,

DGM (Tech} & Project Director,
National Highways Authority of India,
Project Implementation Unit-Dhule
Mangal Bungalow, Plot No.14, 15, & 16,
Mansaram Nagar, Near Circuit House,
Sakri Road, Dhule-424 002

tion:

1

{j( Date: 20.12.2022

SE (B) .
SE@™  [1] N H. A1 (PIU) DHULE
LAY fj  [inward No 4942

ACCOUNT [ 11 pate:-__2elrateo22

oM D Fited in .- Sign.
V,

b s

Sub: Balance work of 4-Laning of Fagne-Mah/Guj Border Section of NH-6 in State of Maharashtra from
Km 510+000 to Km 650+794 (140.794 Km) to be executed on EPC Mode under Bharatmala
Pariyojna- Application No. 96 of 2022 (WZ) before the National Green Tribunal Western Zone

Bench, Pune - Reg.

Ref.: Your Letter No. NHAI/PIU-Dhule/JMM/2022-23/2344, Dtd. 16.12.2022.

Dear Sir,

With ref. to your letter cited above following is submitted for your kind information and further needful

please;

e Permission for extracting Murum from Gat No. 37 & Gat No. 62/1 of Nakane Pazar Talao is obtained from

Mining Authority vide Letters No. Listed below;

Sr. Gat Quantity | Amount of A'E';(;lo'/:t]or
No. | No Letter No. Dated for . qualty DMF Paid,
excavation | Paid, Rs, Rs.

1 . . /30 /A arAT/H1a/10/2021 | 03.09.2021 2100 1391000 0

2 . /3N /ITeq, a1 /H1f/03/2021 | 06.05.2022

3 | 37 m.ﬁh/a@mamrmfa/owozg 20.05.2022 7900 474000
| 4 | 62/1 | wHiw/ditE/RiAe/MIA/370/2022 | 03.01.2022 500 330600 30000 0.,
-5 | 62/1 | wHw/MNE/ RAT/FA/43/2022 | 24.02.2022 500 330600 30000
A 6 | 62/1 | wmR/AE/RiFe /5872022 | 10.03.2022 500 330600 30000
-~ 7 | 62/1 | wHEE/FE/ /IR /FITE/80/2022 | 24.03.2022 500 330600 30000
—8 | 62/1 | wHiw/sE/wfAe/Ffa/76/2022 | 05.04.2022 500 330600 30000
—t9 | 62/1 | FHE/IG/RAT/FQ/82/2022 | 13.04.2022 500 330600 30000
1 10 6271 | s et/ iR afa/es/2022 | 27.04.2022 500 330600 30000
11 | 62/1 | wHiE G/ RiAT/amE/92/2022 | 09.05.2022 500 330600 30000
~1712 | 62/1 | w#iE/SitE /AT /HTa/100/2022 | 20.05.2022 500 330600 30000
4 13 | 62/1 | waiw/MNa/wf@e/smfd/108/2022 | 27.05.2022 500 330600 30000
—] 14 | 62/1 | @S /AE/RiAe/mTE/111/2022 | .06.2022 500 330600 30000
-1 15 | 6271 | waiw/eita/RfAe/@fa/113/2022 | 10.06.2022 500 330600 30000

At % SGS!
15090012015 150 140012015 150450012018
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16 | 62/1 | swiw/aitE/afhe/aifa/126/2022 | 21.07.2022 1 500 330600 30000

17 | 62/1 | wdiw/atE/RfAe/afa/133/2022 | 02.082022 - 500 330600 30000
N 17000 6019400 | 894000
THT 69,13,400

Murum is extracted from the borrow area designated by Irrigation Department from Gat Nos. 37 & 62/1
only of Nakane Talao.

Quantity of Murum permitted and extracted is as per the Royalty Paid for the designated Borrow Area
Only of Nakane Talao.

We have not established any Stone Quarry, Mining / Crusher Plant near or at Nakane Talao and we are not
doing any Stone Crushing activity at Nakane Talao.

A letter dated 10.01.2022 was issued by Assistant Engineer Class-11, Sub Division No. 1, Dhule of Irrigation
Department, to extract murum from Demarcated Area only inside from Nakane Talao. It is to mentioned
that, the temporary demarcation given by Irrigation Department at Borrow Area, Nakane Talao which was
erased during Day by Day activity at Nakane Talao. Although we were excavating the Murum from Nakane
Pond only and not from outside the pond. Accordingly, as per revised demarcation, the extraction was
continued and the Authorities have verified the activity on regular basis and concurred that, the
demarcated area was not deviated.

From GatNo.37 - Total Quantity Murum Approved - 10000 Brass.
Quantity of Murum Extracted - 10000 Brass.

From Gat No.62/1 - Total Quantity Murum Approved - 7000 Brass.
Quantity of Murum Extracted - 7000 Brass.

Royalty Paid for Gat No. 37 & 62/1. = Rs. 60,19,400/-

} - 69,13,400/-

DMF Paid for Gat No. 37 & 62/1. = Rs. 8,94,000/-

Contractor has extracted Murum from the Nakane Pazar Talao only from Gat No. 37 & 62/1 of village:
Morane Pra, Laling, Tehsil & Dist. Dhule.

Further to the above facts, it is also to state that, for the Stone & Aggregate, required for Project Highway,
we have established our Quarries & Crushers and also purchased the aggregate form various sources. The
details of Quarries and stone crushers is tabulated below;

Stone Quarry and Crusher locations

Sr. Location of Crusher Stone Quarry
' | Project Section : il Tehsil &
No. Chainage/ . - Village/ ehs!
Location Vlllage Tehsil District Location District
Section -0 KM S174400- 3¥'c  dane| Dhule Dhule | Babhulwadi | Dhule
RHS ’}“’*
1 Km 510+000 to Teial Sto
Km 524+800 eja’ >tone Raver Dhule Dhule Raver Dhule
Crusher
Section -1 wd= Anchale Mukti Dhule Mukti Anchale Dhule
2 | Km524+800 to . ' . Dhule Ambika Stone | Sindkheda,
Km 537+000 T~ Ambika Stone Sarve. Sindkheda -Sarve Dhule
Section - 11 N
. kri,
3 | Km 5374000 to - KM538250- | o ndlay | sakei Dhule Khandlay Sakri
LHS Dhule
Km 607+000

Page 2 of 3
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Chinchpada
Km 632+900 - Sawarat Plant
" RH; 00 «—Sawarat | Navapur | Nandurbar Navapur,
y New Sawrat | Nandurbar
Men Talav
~1  Shree Kailash Shree Kailash
Section-1lI L. Jalaram Jalaram
Km 607+000 to
Km 650+794 - Swastik Swastik
—  Mahakali Tapi Mahakali | Songadh,
Songadh | Songadh Guir y Tapi,
4 Bhumi Stone v ujrat Bhumi Stone Gujrat
4 Shree Nathji Shree Nathiji
*  Atik Metal Atik Metal
7~ Gujrat Stone Gujrat Stone

In view of above, Documents of excavation of mining material, Royalty paid Statement, Receipts & Challans
etc. for Nakane Talao is enclosed herewith for your kind information and further needful please.

Thanking you and assuring you of our best services at all the time.

Yours truly,
For ] M Mhatre Infra P4

i~
/3
(Authorized Signatoryy~, P %

Encl.-

e

Contract Agreement Copy.

Application from Contractor.

Application forwarded by NHAI to Collector & Dist. Magistrate, Dhule.
Necessary permits by Collector & Dist. Magistrate, Dhule for Mining.
Royalty Paid Statement, Receipts & Challans.

MoRT&H Circular. 4

State Government Circular.

8. Permissions & Clearances of Stone Quarry and Crusher locations.

NO s W

Copy to: The Team Leader, M/s. Theme Engineering Services Pvt. Ltd., Plot No. 11, Mansaram Nagar, Sakri
Road, Dhule Dist. Dhule- 424 002,
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH AT PUNE
ORIGINAL APPLICATION NO.96 OF 2022

In the matter between

1. Sachin Mahdavrao Sonawane
54 /B, Gopal nagar,
Jamnagari Road,

Dhule- 424 001

Versus

1. J.M. Mhatre Infra Pvt. Ltd

Sahakar Nagar Market Yard,

Plot No.492,

Kalpataru Riverside Market Yard Rd,
0Old Panvel, Navi Mumbai - 410 206

. Superintendent Engineer
Irrigation Department,
Sakri Road, Rasakarnagar,
Kumar Nagar, )

Dhule - 424001

. Collector, Dhule
Collector Office Road,
Garud Baag,

Dhule - 424 001
Maharashtra

. Chief Conservator of Forest, Dhule
Dr. Rammanohar Lohiya Marg,
Near Police Training Centre,

Lenin Ohour,
Dhule - 424 001

. National Highway Authority Of India
G 5 & 6, Sector 10, Dwarka,
New Delhi- 110075

VAKALATNAMA

...Applicant

...Respondents
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BEFORE THE HON’BLE NATIONAL GREEN
TRIBUNAL

WESTERN ZONE BENCH , AT PUNE
ORIGINAL APPLICATION NO.96 OF 2022

Sachin Mahdavrao Sonawane

...Applicant

Versus

J.M.Mhatre Infra Pvt. Ltd & 4 Ors.

... Respondents

VAKALATNAMA

M.V.KINI LAW FIRM
Advocates for Respondent No.5
KINI House

Near Citi Bank,
Fort,

Mumbai - 400 001



BEFORE THE HON’BLE NATIONAL GREEN
TRIBUNAL

WESTERN ZONE BENCH , AT PUNE
ORIGINAL APPLICATION NO.96 OF 2022

Sachin Mahdavrao Sonawane

...Applicant

Versus

J.M.Mhatre Infra Pvt. Ltd & 4 Ors.

... Respondents

AFFIDAVIT IN REPLY

M.V.KINI LAW FIRM
Advocates for Respondent No.5
KINI House

Near Citi Bank, Fort,

Mumbai - 400 001
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